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l'hursday, this the 6" day of March, 2014 

CORAM: 
Hon'ble Mr.Justice A..K.Basheer, Judicial Member 
Hon'ble Mr.K.George Joseph, Administrative Member 

0A2912013 

C.1-1. Mohammed Yasin 
S/o Kidavu Koya, 
Chamayath House, Kiltan. Island, 
Union Territory of Lakshadweep-682 558 

I'.P.Lathee1 
S/o Atteka 
'l'hiruvathapura, Ki itan Island, 
Union Territory of Lakshadweep-682 558 

(By Advocate: Mr. Shabu Sreedharan) 

Versus 

Union 1'erritory of I.akshadweep represented by 
the Administrator, Kavarathi Island-682 555 

2. 	The Director of Panchayath 
Union Territory of Lakshadweep 
Kavarathi Island-682 555 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan Island, Union Territory of 1..akshadweep-682 558 

Applicants 



4. 	The Executive Officer. 	
. 

Village (I)wep) Panchayath 
Ki1tn Island, Union Territory of Lakshadweep-682 558 

• 	The,Pri 
Government Senior Secondary School 
Kiltan Island 
Union Thrritory of Lakshadweep-682 558. 	 Respondents 

(By Advocate: 	(Mr.S.Radhakrishnan (R1,2 & 5) 
(Mr.R.Rarndas (R3) 

2. 	OA 67/2013 

Seed ikoya.M. 
S/o Abbosala Koya 
Malayattiyoda, Kiltan Island 
U -iibn Territory of Lakshadweep-682 558. 

Maisha.T. 
S/c Kidavu: Komalam 
Thenakkal House, Kiltan Island 
Upion Territory of Lakshadweep-682 558. 

AbdullaA.P. 
.S/o Khalid 
Alirnapura, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

Razi 
..Koya 

PuthiyathekRila I 11am, Kiltan Island 
Unon Triitory of L akshadweep-682 558 

SaiédMuhammed Koya C.H. 
S/o:Muthukpya 
Chámayath I-louse, Kiltan Island 
Uiiion Territory of Lakshadweep-682 558. 

Ra;fè ek Kh aj H. M. 
S/o Abdul Rehrnan 
AJiyar.i-I:ous, Kiltan Island 
Union Ieiiitory of I akshadweep-682 558 

(By Advocate MiShahu Steedharan) 

Versus 

Applicants 
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.1. 	Union Territory of Lakshad weep represented by 
he Adninistrator, Kavarathi Island-682 555 

The Dirctor of Panchayath 
Union Territory of Lakshadweep 
Kavarathi Island-682 555 

The Chairperson 
Viliage(Dweep) Panchayath 
Kiltan Island, Union Territory ofLakshadweep-682 558 

The Executive Officer 
Village (Dweep) Panchayath 
Kiltan Island 
Union Territory of Lakshadweep-682 558 

(By Advocate,: 	(Mr.S.Radhakrishnan (R1,2 & 4) 

3. 	0A8712013 

Respondents 

Abdul SalamP.P., age 43 
S/o Saidmuhammed 
P•uthiyapura, Kiltan Island 
Lakshadweep. 

Sj ;id.IKh?.n.,age33 
Sb Saldmuhamrned 

1Katt1chetaFI-Iouse, Kiltan Island 	
Applicants 

(By Ad ocate: MrYratap Abraham Varghese) 

H 	 Versus 

I. 	The Administrator 
Uion Territory of Lakshadweep 
Kavarathi -682 555 

2. 	Th,Di.rector, Department of Science & Technology 
alFdee,p Administration, 

Kavarathi Island-682 555 

u. ivisional Officer 
09: of th4rivironrnent Warden 

opartment 0f Environment and Forest; 
Kilt,h •slndT 2kshadween-682 558 -------------- ---------- 

The Chairerson, Village (Dweep) Panchayath 
Kiltan Island, Lakshadweep-682 558 	 Respondents 



N4pthukoya T.P. 
S/a K idaveHaji 
Thiiuvathapuia, Kiltan, Lakshadweep 

2 	SalihP 
S/d:Fb:rahiiTi Flaji 
Pardara, Kiltan, Lakshadweep 

YkbobP.K. 
S/oSQbair.A. 
Punnakkad, Kiltan, Lakshadweep. 

All' Mohammed 
S/oAttaka, Aliyar, Kiltan, Lakshadweep. 

Kunhikoya A.P. 
Sb Sayed Muhammed P.K. 
Arakkalapura, Ki Itan, Lakshadweep. 

6.b'd1aA, 
SKiçive T.P. 
A : HeYi Kiltan; Lakshadweep. 

om 

4üriaivar 
S/d Shaik K.K., Palliyachetta, Kiltan, Lakshadweep. 

St h ar C .1-1. 
S/ótvIohrnned P. 
Chadi1ji.1ira, i<Nijtan,  Lakshadweep. 

RahemPH'r.' 
Ic 

5/0 iyohrnid V, 
Paicyod Kiltan, Laksh.adweep. 

IhQUheed P.T 
S/a kunhi 1-laji., Pallithithiyoda, 
liltan, J±akshadweep. 	 Applicants 

(ByAdvocté: Ms.Daisy I Daniel) 

Vp.rsiis 
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• 	 1. The Administrator 
IJiin1 Territory of Lakshadweep 
Kavarathi-682 555. 

2 The Chairperson 
Village (Dweep) Panchayath 

• Kilayj-682 558. 

3 1 he Employment Officei 
Kaarathi, .Lákshadweep-682 555 

 I.irector of Panchayath 
Department of Panchayath 
Kavarathi - 682 555 

 The Executive Officer 
Village (Dweep) Panchayat, Kiltan - 682 558 

 1 lorticultural Assistant 
Village (Dweep) Panchayt, Kiltan-682 558. 	Respondents 

(By Advocate: 1v1r.S.Radhakrishnan-R1,3,4&5) 

5. OA 126101 

 Asadulla K.C. 
sb Yousuff 
Kannichetta, Kiltan Island 
UT of Lakshdadwcep-682 558 

 Kunhi.M, 
So Ambukoy 
Madumrnel, Kiltan Island 
']TofLksFddweep-682 558 

 Nasar.K. 
S(o Mohammed 
Komalam, Kiltan Island 
liT of41,,shdadweep-682 558 

 Salem P.P. 
S ,/o 1-lamsa 
Puthenpura, Kiltan Island 
UT of Lakshdadweep-682 558 

 RafeekP.P. 
'/o Chadan 

• F uratiupuraKiltan Island 
UT ofal<shdadweep-682 558 



CA 

6. 

6 	Kunhi K P 
S/a Pukoya 
Kattámpally, Ki1tan Island 
UT orLaksha1weep-682 558 

7 	Abdul Kasirn P V 
S/a f'.4uneei 
Pntàhw.eli,.Kiltan Island 
UT ofLakshd4weep - 68 2  558. 	 Applicants 

(By Advocate: Mr.Shabu Sreedharan) 

Versus 

1. 	Uñiori Territory of Lakshadweep represented by 
the Administrator Kavarathi Island-682 555 

2 	The IDuector of Panchayath 
Union Feiiitory of Lakshadweep 
Kavaiathi Island-682 555 

The Chairperson 
Villagel (Dweep) Panchayath 
Kiltan Istand, Union Territory of Lakshadweep-682 558 

The Executive Officer 
\f I I lage (Dweep) Panchayath 
Kiltan Island, Union Territory ofLakshadweep-682 558 

The Envioniicnt Warden 
Dpartiiërt of Environment and Forest 
ZbhlOffTce, Kiltan Island 
Union Territory of Lakshadweep-682 558. 	 Respondents 

(By Advocate: 	(Mr.S.Radhakrishnan (RI ,2,4 & 5) 

OA 137/2013 

JalaludheeriK.K. 
S/a Shaik Poovalap 
Poo'alapHoue, Kiltan Island, 
.flcf fl 	,ad'veep-682 558. 

' 

 

Kpsliypd,7i1an Island, 
U 111 	 4 9', eep-682 558. 
• 	 !.• 

• 	 • 	 li 	

• ;,.i•.. 

CA 	

• 	 ': 	
•:'.: 	 : 	

.:. 
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.3. 	
Ibrathullà T.K. 

Ati 
Th&akal, House, Kiltan Is land, 
iJl 6.IJakshadwëep-682 558. 

Anieerali A.P. 
S/0 Syed Mohammed 
Arakalapura House, Kiltan Island, 
UT of Lakshdw.eep-682 558. 

Ismail T 
S/o Yusuf 
Tholiyoda I-louse, Kiltan Island, 
UT ofLakshadweep-682 558. 

6 	Syed Mohammed Koya K P 
S/b Mo.haiirned 
Kanjipura HOuse, Kiltan Island, 
JIofLak.shadweep-682 558. 

7. 	Kasinikoya C.H. 
S'/. 6 Muthukoya 
Amrnipura lIouse, Kiltan Island, 
UT' of Lakshadweep-682 558. 	 Applicants 

(By Advocate: Mr.Shabu Sreedharan) 

H 	 Versus 

I. 	U,n.i&i tiit4r' of Lakshadweep represented by 
the Adninistrator, Kavarathi Island-682 555 

The irectorfPanchayath 
Union Territory of Lakshad weep 
KarathiIsland-682 555 

The qhaiiperon 
Village. (Uweep) Panchayath 
Kiltn rslánd,Union Territory ofLakshadweep-682 558 

ke"p V, 	fficer 
ViIl(D\veeW Panchayath 
KiItaiJsland, Jnion Territory of Lakshadweep-682 558 

5., 	Assistaht Engineer 
Electrical Sub Division 
Kiltai'i Island. 
UniQIT1 Territbr,y of Lakshadweep-682 558. 	 Respondents 
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(By Advocate MrS Radhakiishnan (R1,2,4 & 5) 

7 	OA 181/2013 

Sadakathulla A, a g e 38 
Sb Kunhi Ahammed 
Ajnad House, Kiltan Island 
La k s Ii ad w e e p 

2 	Naiaiulla P T, age 26 
S/o Kunhi 
Pa ithithiyodaHouse, Kiltan Island 
Lakshadweep. 

(By Advocate: Ms.Daisy I. Daniel) 

Versus 

The Administrator 
Union Territory of Lakshad weep 
Kavarathi-682 555. 

2. 	Tbe Chairperson 
Villagç (Dweep) Panchayath 
Ki1tai-i.i82 5.58 

3 	Dib!Pahchayat 
Qepari.pient.of Panchayath 
Kavrathi-682 558. 

(By Advbcate: Mr.S.Ràdhakrishnan (Rl.& 3) 

8. 	O.A No. 212/2013 

P.P. I-Iavvab W/o. Abdul Salarn 
Lbourer, Agricultural Department, 
Ai 1làn'd, Rsiding at Pallipurarn I-louse, 

of Lakshadweep, 
A:1sIài1d 

(By Adoce:Mr.'I(.: Jaju Babu) 

Versus: 

1. 	The Directorof Agriculture 
Union Territory of Lakshadweep 
Kaiarani Island - 682 555. 

. 

Applicants 

Re s p0 iid en ts 

Applicant 
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The Administrator 
Union Territory of Lakshadweep 
Kavaratti Island - 682 555. 

(By Advocate Mr. S. Radhakrishnan) 

	

9. 	O.A 266/2013 

	

1. 	SabirAli.K 
Kuriyathiyoda House, 
Kiltan Island. 

	

2; 	C.P. Firoz 
Chemmanam Paul House 
Kalpeni Island. 

K.P.. Cheriyakpya 
Karuppatha3ura House, 
Kalpeni Island. 

fv1.C.affer 
Pakkipura House 
Kalpeni Island. 

Habsa. A 
Alikorne House 
Kiltan Island. 

A.P. Nasema 
Aynapura House, 
KavaratF1i ISland. 

(By Advoc te: Mr.K.B. Gangesh) 

Versus 

The Adminitrator, 
Adm mi stratioi of the Union Territory 
bfLakshadweep, Kavarathi - 682 555. 
Ihe Director (Services) 
Administration of the Union Territory 
of Lakshadwep (Secretariat), 
Kavaratti - 682 555. 

pepartrnritqf Environment of Forests 
Unbn Trio?'y  of Lakshadweep, 
Kavarathi - 62 555. 

Respondents 

Applicants 

Respondents 
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(By Advdcate::Mr. S. Radhakrishnan) 

10 OANo 268/2013 

M NooruirAmeen 
Sb KCSayed Mohammed 
MulayamHouse, Agatti Island 
Unio•nTerritöry,• Lakshadweep. 

2. 	B.M. Mansoor. 
Sb. Late A.0 Mohammed Jalaluddin 
I3harkath Mapzil 
Agati Island, Union Territory 
Lakshadweep. 

(By Advocate: Mr. Grashious Kuriakose) 

\ersus 

1 	3 he Administrator, 
Union Tei i itoly bfLakshadweep, 
Kavataffii - 682 553. 

iThe Director of Panchayath, 
t)eprtrnent of Panchayath 
Kavarani —682 555. 

Director f 8ience and Technology 
and Envirôhnent 
Unioi Tei try çif Lakshadweep 

:555. 

Directbi' (Lbr & Employment) 
Kavarathi - 68 555. 

Speca1 Officer 
Village (Dweep Panchayat, Agatti) - 682 558 

(By Aoctc: Mr. S. Radhakrishnan) 

11. 	0A269/2013 

Ahami2ied Basheei(A;C., age 32 
S/o T.YOunjs 

Island, 
Lakshadj. 

(By AcateM 	ishious Kuriakose) 

S. 

Applicants 

Respondents 

Applicant 



• 	 ii 

Versus 

2. 

The Employment Officei: 
Kavärathi, I.akshadweep-682 555. 

•Dirctor of:Pànchayath 
Department of Panchayath 
Kavarathi -682555 

The Executive Officer 
Village (Dveep) Panchayath 
Ki!tan 7 682 558 

ilorticti•iturai Assistant 
Village (Dw.eep) Panchayat, 
K1tan-682 55. 

(By. Advocate 	(Mi S Radhakrishnan (R1,3 & 6) 

12 	014 27/2OJ, 
1rI 	I 	

r 

Hame 
DIo SidMuhâmmd 
Narnbihr -i House, (iltan Island 
Lakshadwp 

(By Adiocte Mr.Grashious Kuriakose, Sr.) 

• 	•. 	• 	 Versus 

I. 	IFe Adninsator. 
'UT fLakshadveep, Kavaiathi-682 555 

2 	biiebôr pfanáhayath 
Depatihènt if Panchayath 
Thi682 555.. 

Respondents 

Applicant 



S 

Sayed Badusha Muhideen S.V. 
Shahar Ban Vilas I-louse 
Chétlat. 	 Applicants 

(By Advpae: Mrrashious Kuriakose, Sr. & Ms.Daisy I Daniel) 

Versus 

The Administrator 
U'1F of Lakshdweep, Kavarathi-682 555. 

2 
	

Director 
Sciéice & Technology 
Cht.lat-682. 556 

Djrctor o1Pnchayath 
Rural, Deelopment Department of Panchayath 
C.hètlt-682 56. 

ru 	Chrpn 
Village (veep) Panchayath 
Chetlt-62.55. 

5 
	

Addi.. Sub Divisional Officer 
Chclat-682 556. 

 

 

(By A 

14. 

Junioi Scientific Officet 
556. 

Accounts Officer 
Sccictaria, 1aathi-682 555. 

J\ocate Mi SPadhakushnan-R1-3 & 5 7) 

Respobdents 

  



P.P. Sulaikha 
Puthiya Pandararn 1-louse 
Kalpeni Island. 

5 	C P Nooijehan 
Che.rnmanarn.PaIli House 
Kalpeni Island 

6 	A.K. Béebi 
Arakka1ai HOuse 
lalpeni Island. 

7. 	M.P. Mohammed 
Mullipura House 
Kalpeni lslard. 	 Applicants 

(By Advoatç: v1r. K.B. Gangesh) 

Versus 

ThcAdrninistator, 
Administration of the Union Territory 
of Lakshadweep, Kavarathi - 682 555. 

The Director (Services) 
dministratiqp of the Union Territory 

of Lakshadwp (Secretariat), 
Kavaratti - 682 555. 

baitmnoAgriculture 
Unin Territory of Lakshadweep, 
tK.avar 'h ii - 682 555. 
Rpr.sented by its Director. 	 Respondents 

(By Advocate: Mr. S. Radhatishnan) 
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15. 0A300/2013 

B.Koya, age 42, 
S/o Bammad, Bilutheth House 
Andrott Island. 

B.Ahammed, age 43 
S/o Mohammed, Bakakada House 
Andrott Island. 

K.K.Mohammed Basheer, age 49 
'S/o Nalla Koya, Karakunnel House, 
Androti Island. 

P.P.1Iassan, age 41, 
S/o Sayeed Bukari M.P.,Pandathpura House, 
Andrott Island. 

M.P.Pookunhi, age 50 
S/o Khader, Matharapura House, 
Androti. Island. 

M.Barnpathi, age 50, 
S/o Asainar, Kakkett House, 
Andron Island. 

C.Mohammed Kasirn, age 44, 
S/oKoya Kidave, Chetfathada House, 
Androti Island, 

S. 	K.P.Mohammed Yaseen, age 33, 
S/o Nallakoya, Kattupra I -louse, 
Andrott Island. 

T.P.Shamsuddeen, age 30, 
S/o Kunhi Koya, Thattarnpokkada House, 
Andrott Island. 

B.Mullakoya, age 43 
S/o Kidave, Bithnatt House, Kavaratti Island. 

11 . 	P.P.Fathimath, age 41, 
D/o Kunhiseethi, Palath Puthiyapura House, 
Andrott Island. 

12. 	A.Jamal, age 48, 
S/o Abdulla Attalada, Aliyathara House, 
Andrott Island. 
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13. A.Mohamrned Mustafa, age 32, 
S/o Kidave, Aliyathara House, 
Andrott Island. 

14, 	L.Khadeejomabi, age 47, 
Dbo Buhari, Lavanakkal House, 
Andrott Island, 

C.Pookoya, age 42, 
S/o Sayeed Mohammed, C Kunnashada House, 
Androfl Island. 

K.Subaida, age 39 years 
D/o Kidave, Kunnashada, 
Andrott Island. 

A.Kunhi Seethi, age 51, 
S/o UldKas, Aliyathara, 
Andrott Island. 

T.B.Mohamrned Hussain, age 37, 
S/o Kosamma C.P., Thacherry Biyyada, 
Andrott Island. 

P.N.Hakeem, age 48, 
S/o Siddique, Pudiya Nalarn, 
Andi'ott Island. 

K.K.Kunhibi, age 52, 
S/o Yousaf, Komalam Kattu, 
Androti. Island, 

K.K.N.Khadeejomrnabi, age 39, 
S/o Sayeed Mohammed Koya T.P. 
Kolikkat Neduvilakam, Andrott Island. 

Mohammed Murshid, age 36, 
S/o Koyamma K.P., Moosathada, 
Androti Island. 

K.C.Mohammed Hussain, age 39, 
S/O.Sayeed Ismail, Kannichetta, 
Andrott Island. 

P.P.Hamza, age 34, 
Koyakidave M.P., Pandathpura 
Andrott Island. 
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25. 	M.P.Khaleel, age 37, 
S/o Assainar, Matharapura 1-louse, 
Androti island. 

26, 	P.P.Hassan,age4l, 
S/o Abdul Khader K., Perumpally House, 
Andron Island. 

P.M.Thajunniasabi, age 39, 
D/o Majeed, Puthiya Manzil, 
Andrott Island. 

L.Pathumrnabi, age 37, 
D/o YousafT., Lavanakkal 1-louse, 
Andrott Island. 

l-I.K.Hussain, age 35, 
S/o Pookunhi, 1-lalookakkada House, 
Andrott island. 

M.P,Mohammed Rafeek, age 31, 
S/o IKoyamma, Kunnarnkalarn House, 
Andrott Island. 

K.Moharnmed Fasal, age 32, 
S/o Kunhi Seethi IKoya, 
Kadiyamrnada House, Andrott Isand. 

K.Moharnrned Basheer, age 34, 
S/o Ahoosala U.K. Kunthathaiam House, 
Andrott Island. 

K.K.Mohamrned:Farook, age 27, 
S/o Kunhi Seethikoya, IKerakkadarnaii House, 
Andrott Island, 

AJsheed Khan, age 39, 
Sb 	ayeed Ismail, Aliyathara House, 
Anthott Island 

KAbdul Salarn, age 33, 
S/o Muthukoya, Kannathimmada House, 
Andrott Island. 

K.K.Anwar Hussain,age 31 
S/o IKoya V., Kerakkada House, 

I 	 Andrott Island. 
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P.Mohammed Rafee, age 25, 
S/o Mullakoya, Pachanal House, 
Androfl Island. 

T.M.Mohammed Aliyul Akbar, age 32, 
Sb l3asheer, Kakachiyapura 1-louse, 
Andrott Island. 

Basheer Karakunnel, age 41, 
S/o Sayeed Mohamhed AC., Karakunnel House, 
Andrott Island. 

Ubaidu!Ia, age 29, 
S/o Seethi, Bappathiyada House, 
Andrott Island. 

P,P.Mohammed Farook, age 37, 
S/n Pookunhi Koya, Thekila 111am, 
Andrott Island. 

M:M.Sayeed 1-lussain, age 27, 
S/o Sayecd Koya, Mobsankakkada I-louse, 
Androti. Island. 

M.C.Hammedathbi, age 37, 
DboYousa1, Mylachetta House, 
Andrott Island. 

Doulathabi, age 33, 
Dbo Ki.dave, Lavanakkal I-louse, 
Andrott Island. 

Guhar.Madeena Beegum, age 37, 
DboMphammed B, Aliyathara House, 
Andrdti. Island. 

46 	K IK Pookunhi Koya, agc 36, 
Sb \'coob, Kolikkatt House, 
Anrdtt Island. 

47. K.Dervesh Mohammed, age 36, 
S/c Sayeed Mohammed,Kachashada House, 
Andrott Island. 

(By Advocate: Mr.K.B.Gangesh) 

Versus  

Applicants 
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The Administrator 
Union Territory of Lakshadweep 
Kavarathi -682 555 

Director of Education 
Directorate of Education 
Administration of the Union Territory of 
Lakshàd weep, Kavarathi. 

Director of Panchayats 
Department of Panchayats 
Administration of the Union Territory 
of Lakshadweep, Kavarathi-6825 55 

\/iliage (Dweep) Panchayat 
A ndroth Island represented by its 
Executive Officer. 

Faisal Ameen 
S/o Pookoya N 
Achammada I-louse, Androth. 

Mohanimed Shamsheer M.K. 
S/b. l3athesha U.P. 
fvlayamkkada I-louse, Androth. 

Mohammed Asker 
S/o Seethi 
Aliyathara I-louse, Androth. 

Nuhakhan M.K. 
S/oSied Koya 
Mayàinkakkada1-louse, Androth 

fVidhriimecl Kasim PP. 
Sb Kidave, Palathupra I-louse, Androth 

10, 	AbdulAkbat: 
S/o ,  S tibair 

. Panclath Puthiya Pura 1-louse, Androth 

Mujeb Rahman 
S4o Ibrahim 
/\liyathara I-louse, Androth 

12. 	SiajK.'1'. 
sim Koya 

IunjJihathi 1-louse, Androth 
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Mohammed Hassan 
Sb. Kunhi Koya 
Ayenamada House, Androth 

Mohaiiimed Abdusalarn T 
S/c Abusala 
Thechèri House, Androth 

Muhammed Rafi 
S/o Nalla Koya K. 
Poodamkaldada House, Androth 

Muhammed Kassim 
S/o Koya 
Shaikkinte Veedu House, Androth 

P.P.Koyainma . 
Sb P;K.Kidave 
Palathupura House, Androth 

Muhaiirned Khaleel 
SoAdu11a 
Aliyathara House, Androth 

Muharnrned Basheer C.P. 
S/o Abdul Khader 
Cherikkal Puthiyapura House, 
Andrbth. Respondents 

(By Adyo4;ate: 	Mr.S.Radhakrishnan - R1-4) 
(Ms Rekha Vasudevan (R5719) 
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. 

16. OA 301/2013 

1. 	Attakoya T.V age 44 
Sb Koya 1 hankgal , 
1 hailath Va!iyakkattu 
Androth Island 

2 	Sayeed Koya, aae43 
Sbo Koya Kidave, Aliyathara House, 
Androth Island, 

3. 	Mohammed; ae 54 
S/o Shaban, Birlyarnmada House 
Androth. IslalTid.. 

Yousai age 60 
S/o Ahammed, Kandalath House, 
Androth Island. 

Mjeq Rehnan, age 35 
Sb. !Qya, Kqhetta House, 
Andtdth Island.' 

Abdul 'Nasr,.ae 38 
Sb Nalla Içoya, Kunnashada House, 
Androth Island. 

Mohammed aheer, age 37 
SJO Yacoob, ,liyathara House, 
Androh Islahd. 

SIihudpei,1  age 35 
S/o aèjKoya, Pandath Puthiyapura H o u s e 

11 rQhI:l.ahdL' 

Podkda, ag44 
Sb Koyammâ,Mayarnpokada House, 
indroth IsJanf 

Nofal, a g e; .  43. 
S/o.Koyanra Kpya, Thacheri House, 
Andçoth Islaril. 

Asifae37 	, 
S/o;eethi, TJichcri Moosathada House, 
Andh 1sJnd. . 

F. 

5. 

7. 



13. 

15 

17 

I1 

20 

21 

2t 

Hassan, a g e 30 
S/ô Jainaludheeri, Kadiyammada House 
Ardrbt!r Vsfàn'd. 

ôId Rafek; age4 I 
S/,o Ayshornrnábi, Bilutheth House, 
Andrôth Islard. 

Jalal, age 37 
Sb Kunniseedhi, Palathupura House, 
Androth Island. 

Farook, age 49 
Sb Koyamma, Pochalam House, 

ndroth IsIarid. 

Abdul Flassan, age 51 
$/o Abdul Ihader, Karachetta House, 
Androth Island. 

Koya age 48 
S. /p..Sayeecl Mohammed, Thacheri Moosathada House, 
Androth Jlànd. 

Basheer, age 4.7 
/o Ki ddye, Mopdarnpura House, 
ndrotl Island. 

Muhrnned Hussain, age 42 
SIô H&ie8,iAzhikakem Pura House, 
Adith t1andj. 

Jabbar,'àge 39 
S/cl Ni Ia Koâ, Kunnashada House 
Androth Islarki. 

1oharnmed Liyaudden, age 33 
S- *bO Sayc'd Mhamnied, Neelathupura House 
Androh Island. 

12 

22. 

23. 

WI 

) Kunhali House, 

i, 	

Ii. 

ae 33 
Sb rKidave, Ioodarnkakkada House 
Andioth Island 

Raidad Beebi, age 46 



2Z 

Sb S iddeequ Puthiyanalakam House, 
Andioth JslanH 

25 	Indcen, age 60 
Sb Ahammed, Kandalath House, 
Andioth Island 

26 	Mohammed Saleern, age42 
S/6 Sayeed Mohammed, Kunnashada I-louse, 
Andi oth Island 

27 	G06oi,age4l 
Sb Thangu Koya, Pentamveli House, 
Andioth Island 

• 	 •. 	 . 

Sideeue; age 43 
S/b Kidav, Modiyothada I-louse, 
Andioth Islaiid. 

Shanayas, gd 33 
S/o JKunhi Koya., Pochalam House, 
\ndoth Island. 

30 	Pookunhi, age 5011 
Sb Kidav, Aliyathara House, 
Andiotji Island 
: 

31 	KaIce1agp39 
bo 	har''i 'l Manakar House 

Andioth Islançl 

32 	Iflys, age 36 
Sb 1-Iamz4 Koya, Aliyathara House, 
Andioth Island 

33 	Mohammed sheer, age 39 
S/p Sayced Mohammed, Aliyathara House, 
Andiot!i Island' 

34 	Molid, age 33 
S/oSayeôd Isiai1, Aliyathara House,'45 

. 



S 	
2 

Mohammed Saleern, age 33 
S/o Koyàniia, Kannipura House, 
AhdrothIsland. 

Shamsuddeen, age 33 
S/o Abdül Kader, Belichetta House, 
Androth Island. 

Kunhi se.thi, age 47 
S- /o Abob Sala, Lavãikkal House, 
Androth, Islahd: 

Yacoob,age45 
S/•o Sainddeen Kunnashada House, 
Androth Island. 

Abdul :J abbar, age 38 
Sb Sayeed Mohammed, Kannichetta House, 
Androth, Island. 

Jamal, age 41 
SQSayee, Bukari, Bidurnkattu Bilutheth House, 
Andioth Island 

42 	Subaida, age 39 
D/oSaee4 Bukari, Thacheri Biyyada, 
Andioth Island 

SajjnaBdeut,age29 
D/oNallaloyá, Lavanakkal House, 

• 	Andi'oth. island. 

Shhaas eem, age 28 
D/o Kunli Ko'a, Lavanakkal House, 
AndiolJi Island 

45 	Slyad Ihan, age 32 
S/Q Po1okunh i Rahmath Villa, 
Andioh Island 

46 	isamuddech F P T, age 33 
Sb Nasai, Chodath House, 
Anciroth Island.. 

47., 	IbaI,'age 42 
S/oJ.:busaf Padaram House, 
Andioth Island 



Hassan, age 39 
S/a Sayée Bukari, Matharapura House, 
Androth ISlar., 

Mohamrnecl Saleern,tae  38 
Sb Yousal, T!.iailath I-louse, 
AndrotftIsland. 	S  

50.MohaiinedMusthafa, age 36 
Sb .Pookoya,Neganrnaa House, 
Androth Island. 

Koyaage36 
S/o Attakoya, Mathil House, 
Androth Island. 

KamiLage4l 
S/a Muthu Koya, Palathupura House, 
Androth Island. 

age30° 
S/oScth'i ;Koa, Lavanakkal House, 
Androih Island. 

Sakariya, ag 2 
S/o Muthiikoya, Bilutheth House, 
Andoth Island. 

Salih, age 37. 
S/a Kunikoyd,Aynamada House, 
Andioth Islar:id. 

S ... 
Ihmth1l:a, dge 39 
/o SideqieBilutheth House, 

tndrohIslnd, 

I •  
al 1*11 I'l e dw §iila' m; ' & Naser, age 40 

S/a SayecdMphamrned, Palliyet House, 
Androth Is11aiid. 

Sayeed Mohammed, age 42 
5/0 Kas imi Ahadapurakattu I-louse 
Androdi. Island. 

Abar Hussairi, age 29 
Sb Po'oijaJ Kunnashada House 
Ancjoh .lanL 
':1 	

: 
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63; Mujeeb Rehman, age 37 
S/oSayeed I3uhari, Karakunnel House 
Aiidroth Island. 

64. Nou Ic! K, age 33 
S/'o Nattaya Koya, Cheriyadarn House 
Andith Island. 

65 Adl 	amad, 	ge 45 
Karakkada House 

Androth Islnd. 

 Shamsu Shurnoos, age 34 
S/a Cheriyako 	M., Pentamvilapura House 
Androth Island. 

 Mohamme&Abdu! Naser, age 308 
Sb, Jaleel vLKottiathattu I-louse 
Andioth Islancj 

 .1wofia 61rn:athahulla, age 33 
$o Koyarnii1akoya, Nallal House 
iiioth Isd. 

 JrilhilIah, ae30 
S/a: Kunhisethi, Perumpalli House 
Androth Is!hd. 

 Riyas, age 
S/a Shik K/a P.S., Pentambelipura House 
Androtl 	t.sláid. 

71 Nisdiage3) 
S/Ia 	Pandathu Lavenakkan House 
/\nioth 1slabd 



72 	Rahmat, age 42 
Sb Pookutty M , Mathil I-louse 
Andi oth Island 

73 	Mohammed Hassan, age 37 
Sb Sayecd Mohammed, Achammada House 
Andioth Island 

74 	Shamsudeen, age 32 
Sb Muthu Koya K , Nellai House 
AndrothIslâd. 

Mohamme.d Naseer, age 28 
S/p \4uhammed, Pentamvel ipura House 
Androth Island. 

Rau lath Beegum, age 29 
Sto ]'hangakoya, Arathupu.ra House 
Androth Island. 

Fathahuddêeh, age 38 
S/.o .Kidv;,UF ., .Makket House 
Andi oth Island 

78 	Badaiul Munei, age 32 
Sb Abdul Khader, Moodampura I-louse 
And, oth Island 

79 	Mohamned M\istafa, age 33 
S/o Ahammadtya, Jabalpui a House 
Androth Islaiid: 

80 Mohammed Kasim, age 47 
Sb Kidave V K , MaRket House 
Andi oih Islaid 

81 	NohicdAboosalih, age 40 
Sb Sayed 1 v1ohammed, Bilutheth House 
Andioth Island 

82 	Kunhiscethi, e 47 
Sb Yousa Metbai apui akatte House 
Andioth Islard 

83. Haisa Kôyage 42 
Sb Ahammed Makkett I-louse 
Andi oth 1s1arid 
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84 
	

Attakoya, ag& 49 
S/b Yacob, Aliyathara House 
Aiidi'oth Island. 

85 
	

Kh1eel: ; ,age49. .:........ 

S o 	CherikkalPutPiyapura House 
A ndth Ilahd .: 

Fadhu11a., age34. 
S/o Sayeed Mohammed,Pa11iyett House 
Andi'oth Island: 

87 
	

Basheer, age 55 
Thacheri Moôsathara 
Androth Island.. 

Mohammed Farook, age 33 
S/o.Nal lakOya 	Tharampall i MaRket I-louse 
Ahdroth Island, 

89. Abóosiih H31 

S/o ShaikKoya, Moosakada House 
A n..d li- othl tland. 

IiI SalcH,ae i:. 
SoSehi,Karakunne1 House 
Andrbth.Islarid 

Mohammed.K.asirn, age 33 
S/o,SayedMdhammed P.C., Pathada House 

dQ 	Is. 

92 
	

çhei1\akoyL, age 44 
S/o Kida T çLavanakkal House 

ioth Iahd 

93 
	

MohaijdHssain, age 41 
Stoayed Ithail, Kandalath House 
Andioth. Is1ahi. 

94. . Sabii' Khan, age 33 
S/.o .JKpyai iakoya, 'Thattampokkada I-louse" 
Andioth lslard 

95.lIasan, g'3 
/o Syeéd Bukari, Podamkakkada House 

01;

Andi dt Iland 



. 

99. Navas, age 25 
S/b H ussain, Thahira Manzil 
Androth Ts1a0d 

100 	hanavas, ag 33 
Sbo Shaiafudeen, Mathil House 
Andioth Island 

Hasan,age33 
S/o Seethi M, javanaka1 I-louse 
Androth Island. 

Mohammed Basheer, age 42 
5/6 Ypusai Nellal 1-louse 

11 db 	1.sand 

03. SI 	c.thefidge 36 
SbNI 	J unnashada 1-louse 

nd'1 
Zaiiu1 Abid,age26 

• 	S/o°Kidave K., Palliat House 
Androth Island. 

Muthu Koya, age 39 
S/'o Kunhi Seethi, Makkette 
Androth lsIan.. 

f4ohainmedMukhbeeI, age 30 
S/ 	IKya, Keral<kada 1-louse 
Andolh ,Isla]?. 

Shamu1demage27 
Sb Koya Kiiiye M.P., Pandathupura House 
Androth Is1ad. 



• 
108 Shihabudhen,age27 

S/p Muthu Jba;Panciathupura House 
Andioth Is1ard 

109 Ubaidulla, age 29 
S/oSathar, Innipui 	House 
Androth Iland. 

 Ja1al,ge49 
S/o Yousaf P., .Mooddmpura House 
Androth island.: 

 Kidavu age .55• 
Sb 	• I.nçieen .M., 	iriyamrnada House 
Androth Island;: 

 Kidav•u•,ages9 
S/o Jijab, Mèkkt House 
Aidroth Islajid. 

 Mohammed Sálahudheen, age 26 
S/oJKya TP., Kandeth House 
And:th Island. 

114 Moharned Shakeer, age 22 
S/o Kunhiseethi, Makket House 
A ndoth Island 

115 Mohammed Altha 	age 24 
S/p 1ama1 Myornpokkada House 
Andbth Island.: 

Abdul Gafoor, age 28 
5/0 .Nal lakpya T., Bappathiyoda House 
Androth Island. 

ohamnedYthiya Khan, age 23 
S/c) F3.srKi, Mathil. House 
Andioth Island 

118 NallaKbya, age 39 
S/O1der.1.P..C., 
Andioth Island 

119. KutThikoya, agè35 
S/o hmed., .Ponnikam House 
Androth Island. 



,. 

1 20 Zainlu Abid, age 41 
S/o.AssainarN.P., Kandalath House, 
Andioth Island 

121. i\4ohaiimed; aig 50 
S/o;Abdul •Kl2ader, Ksaval Chetta I-louse, 
Ahd ro th Isla nd;.:. 

122 Abu Nasu, 1 age 36 
S/O Siddique, Kunnashada House, 
Androth Island. 

Mohammed Aboo Salih, age 37 
Sb J\'lusthafa,. Apmelam House, 
Androth Island.. 

Koya, age 37 
S/o Sayeecl Mohammed, Lavanakkal House, 
Androth Island: 

Mohammed Iaieek C.p., age 38 
S/p. Sayed, q:h,erikkal Puthiyapuram 
Andioth Island 

Molmmed Rafek, age 40 
S/p Ukkas 3ihutheth 1-louse, 
Andi oth Island 

Mukbè1 age :28 
Sb 	ajeed.IJ Perumpalli 1-louse, 
Andijh Island. 

Iahe.édJ(hah,ge 33 
5/0 Kidave A , Biyyadachetta House, 
Andi oth Island 

129 M oh aiiedtiook, age 31 
Sb 'Po1iUy Künnel House, 
Andioth Island 

130 Rahmathullah,, age 31 
Sb 	m KoyamaK P , Bappathiyoda House, 
Androthlslâhd. 

131 Mohammed Kasim, age 30 
Sb Nallikoya, Kennashada I-louse,  0 . 
Andi oth I slaiI 



• 1 132.  

 

 

 

136 

137 

138. 

WE 

 

 

142 

143. 

Mohailimed :a1, age 38 
Sb Kidave M P , Kandalath House, 
Androth Island 

Mohammed jbi1 for T. M , age 38 
Sb 	Uakya Thara4fly Makket House, 
Andio th Island 	H 

I 	 4 

Jamalge , a 57 
Sb Kidave, Poovadakkattu House, 
Androjh I s l and, 

Mohammed SaJ.ehi, age 31 
S./o. Hassan Kuniii, Key iyoda House, 
•Aidroth Island,.'. 

KOamma, ae '47' • 
S/o A boo Saleb, Kavaichetta House, 
Andoth Island 

f-!dayathuua, age 38 
Sb Koyamma, Kaiachetta House, 
Anoth Island 

AbdulAzcez Khan, a g e 41 
Sbo,M,ohamnieI, Birayamrnada House, 
Andioth Island 

ShamsuddIen, age 32 
S/p Sideeque M P , Pazhayakamkattu House, 
Ahdioth Islahd 	I 

4 
s1*e,1iai, age 33 N . 

So Kdyaii1i9koya, Ammelam House, 
Anddth Island 

N1ta1oya,e 50 
S/o Aham&d P 0 , Matharapura House, 
Andoth Island 

IlamLa Ko'a,ge 43 
SbKidave. B,;Aliyathara House, 
Andioth Isiand 

Mohpn1e Ifssin, age 28 
A 1mrnelam House, 

A1nd,wthlsänèl 
fIh1 	

- 



144 Sayeed Ismaij,a tge 58 
Sb Abdulia P P, Pudarnkald<.ada House, 
indipth Ls1ai1 

145 Amjath'Khan, age 28 

Sb Buniyaimn, Ammelarn House, 
Andioth Island 

Mb1amrned1q1pa1, age.8 
S - /o Nal 1akoya,.1erurn'pa1ly House, 
Androth 1s1aid. 

Podkunni;.ge 56 
S/o Ydusai1-Iaji .Bappathiyoda House, 
Anddtftis1bd 

148 Mohamncd asheei, age 38 
bo Kidavc A , Mayarnpokkada House, 

Andioth Island 

149. ChriIakoya 	36• 
S/O.Kunnikoya P., Thacheri House, 
Ahdioth Island. 

150 Nasccmudheen K S P , age 28 
S/p Abdul Khder T , Karachetta Saiornrnapura House, 
Andioth Island 

151 AbdKyioon, age 41 
Si S4yeedBuh1i M , Kunchali I-louse, 

152 Liyabuiahrnan, age 31 
S/o Kunnikoya M P , Chekummada House, 
j\ndioUi IIand 

153 Kuihihi, ac 46 
Sip Kadr;.PurPpalIi House, 
Andioth JIand 

154 Pãthurnni'ai, age 52 
Kolikkattu Naduvilkarn House, 

Andioh Jsländ 

155 
D/o 1Iamsa Köya, Aliyathara I-louse, 
Aiidioth Island 



Mohammed Kräishi age 25 
S/oSayeedMohaiimed, Karakunnel House, 
Aiidroth Island. 

S,  iraj, ae 47 
Sb Kidave K., Kunnumpura House, 
Androth Island. 

N4ohammedRa,age31 
Sb I-larnza Koya K. Pathummapura House, 
Androih Island. 

zi;i 1 \6d:;,age 26 
S/oNàllakoya 1<. C ,Palliyat House, 

n* 	is.•inc. 

Ab4ii Jabbai, age 35 
S/p IKithni;.Seethi, Makkett House, 
Androth Island. 

Sajeed Mohammed, age 54 
Sb iKidvu, Poovadakkattu House, 
Ahd.rojh Island. 

Ati:abi,age7. 
4
.3 

D/OdfK.p., .Thacheri House, 
Ando sIahd 

I3a1le.s, g'3/' 
D/oKo)'ai1Ihoya P., Thacheri House, 
tndrpth Islahd. 

Yakoob, age;40. 
S/.o Kidavu K, Ahimelam House, 
Androth Islabdr. 



Mohammed Riàfee, age 42 
S/o Koyarfirri'aikpya, Mayarnpokkada House, 
Androth I1aiid. 

Mull,akoya age 47 
Sb Majee, K, 1,4v.ã'1akal House, 
Andfoth Jsad. 

Pookunhi, ag 46 
Sb Kida'P, Amn1aiii House, 
Andoth Islahd. 	' 

4ohammed 1,asim, age 46 
S/o Yousa, Bppathiyoda House, 
Andoth 1sland.. 

172 

173 

174 

175. 

176 

(By 

Kadeeja, age 5,1 
Dbo JKidave K.', Thacheri House, 
Androth Is1nd. 

Mulla, 'age5' 
D1o.1ida'B..Palathupura House, 
A'ndroth 11iid. 

Mant,obi1i /' yeed P p ,age 25 
.j'.1ahu1,lah, Purathikkatt Puthiyapuram, 

Androt 'Is1aà 

All Akbar K:ae 25 
Sbo !Ccriya, Kannathimada, 
Andoth k.l'apd. 

1aiiimèdaJeem, ag 33 
House, 

iotl Is.Farid 

Avac 	BGangesh) 

Versus 

The Adniiitor. 
Adiiinistratibi f the U,T of Lakshadweep 
Kavarathi 62 555 

Applicants 

itrei 

Me 

170 

171 

Department oi
i. I.

ij:i 5  oiLakshaj*c 
.5 	1 

lSS2t 	.bj' i 

S 	
i 	 • 1 

S.. 1 	. 
D'ittôbiiF 

- 	55* 	J5•'t'  

cu 1 ture 
bp,Kvarathi 682 555 
Director. 

5 
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Depaitment ol 1 5 anchayats 
Admirjisti ation f the UT of Lakshadweep 
Iavaihi82 555 

4 	IilIe (Deep Panchayat 
)ndi othIs1.ni i epresented by its 
Jxecutive OFficer 	 Respondents 

(By Ad'ocate Mi $ Radhakiishnan) 

17. 	0A30212013. 

1. 	Jafer, age 3 
S/.q Babujan, Painetheçhetta 1-louse 
Amini Island.  

2 	Faiooque,age'33 
S/p 1Khadeç Kulandarn House 

minilsiand 

3 	Abdulla Koya, age 50 
S/o Atthkoya, Malika House 
Amini i'lahd. 

4 	Nallakoya, age 40 
Sb Abdul!aKoya, 'Puthoya Kanniyarn House 
Aniini Island 

5 	Al i 	 age 47 
Sb Mobamind,  Kombarn House 
Amini i1ai1 i1 

I. 	.I 
6 	Saiaiudheen, age 36 

S/,o Kdavé, Kottechetta House 
Amini sIand 

7. 	Jbb r :P.C; age 36 
S/p Cheri':a Koya, Purakkachetta House 
Aiini 11and. 

8 	'Yousal, age 36 
Sb 1cde,y [3eliyachadachatta house 
tmi m island 

9.  
Noag 33 
Sb 1Sayd Sheikoya, Mampu! am House 
Amini Island 	 Applicants 

(By Advocate W .,K B Gangesh) 



District Panchayat 
Amini represented by its 
Executive Offi cer. 

V i I lage. (Dweep) Panchayat 
Aniini Island represented by its 
EXCCUtI\'C Officer. 	 Respondents 

(By Avocate:Mr.S.Radhakrishnan/M/s Sheriff Associates) 

18. 	Oi.\ 303/2013 

AboobakrP.,age41 
/o K,unhikunhi, Pallam House 

Kavarathi Island. 

N/I u 's i 11 a Fa B.K '~., age 45 
S/oSayced akakada House 
1avar4thi Isla. 

Mohmd 	age 34 
S/6 . I-amat1iv1, Malika House 

ffllff 	I  
S 
 •I 

Abdul NäzeiA.P., age 43 
SI Chcriyako)a K., Ayñipura I-louse 
I<avarathi Islad. 

Yacoob K.P., age 41 
S/o ,  Kidave UP. , Kunipapepura House 
Kavarathi Island. 

AIik.oya.l, agd.3  1 
SIo;Jah:T.,' 	liyam House 
Iavarathj 

j . 

i: 
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7. 	MujeebRebm.U.P., age 34 
Sb Ahkoy'a C K , Uthampokakada 1-louse 
Kavai aihi Island 

8 	J hagaya / P n age 43 
Sb qkkas, Vadakki1apuia H o u s e 
Kavaiathi Island 

9 	Mujceb Rehman B, age 30 
Sb Thangako•a, Birekall-louse 
Kavarathi Island.. 

10. 	Sajitha P., age 32. 
.DboAli Aiadam, Poovihoda House 
Kvarathi Island. 

11 	I3asheei P 1, age 44 
Sb M,0 1riT1flied:..Pa1!ipura, Puthiya 111am 1-louse 
Kavaiathi Island 

12 	Abdul Raleek K,age 44 
S/.o. Ahied Kalimmada, Kadapurathaba I-louse 
lavai athi Island 

. Slcei 	34 
Sb Mohammed C P , Athampapepura 1-louse 
Kavat athi Island 

Mohammed 1-1Ltssaln P A , age 29 
S/61081T&Haji K P , Puthiya Alikom 1-louse 
K,avaLathi Island 

15 	ShájahtnTK, ge 35 
Sb Hamza, Thu inikad House 
Kavai athi Island 

Aiw.ar A. 	ag 39 
M udiu Ayppua 

i athi Island 

Basheci S , agc r3 s  
Sbo I 1aipzth A I , Safiyabiyoda 
Kavaratn sland 1  

18 	Ukka, ag 4 
Sb Abdobaker Melillam 
Kavat athijslan& 



19 	11amzai.h, age27 
§/ot.man 1-laji, Aynepuia 
Içavaai.h,i I1and 1  

20 	Mujeeb Rehrnan, ag 38 
Sb I-Iamzath A I , Safiyabiyoda 
Kavaiathi Island 

Mañikfan K.P.;ge 3O. 
Sb Abdulla A, Kuttithppura 
Agatti kland. 

1-11c1ayathula SM., age.36 
Sb..Hanizth .BI<, Subida Manzil 
Kavu athi Is land 

23 	Ansai PP,age3l 
Sb Chciiya Koya K P , Pakichipuia 
1'ari. I'slah.d. 

24. 	Sulinan K.P, age 38 
S/o Kidav UP.., Kuttipappepura 
Kavai athi Island 

25 	Yacoob C P age 40 
S/o Yousuf P , Puleenakeel House 
Kavai athi 1  Island 

26 	NizamiddnI P , age 34 
bo Zakai Ih)5?  Kochipura I-louse 

Kavai athi island 

27 	Salcem \' , ae 39 
Sb I Iamzdth \I&oda 1-louse 
Kavaiathi Island 

28. 	Att.akoya,ag41 
S/o Ahoohackci M 1, Biiekal I-louse 
Ka\'dt atlii Island 

29 	Nausha  
S/o K 	iN'l C, P1alliveedu House 
Kavai atli Jslandf 

/ 	 II 

30 Mohmrnd qu ba1 K K , age 3 
$b Kasmi P V  Kunnamkalarn House 
Kavaiathi Island 

. 



- 

I 	Ashik Au C P , ge 30 
S/a Au K , Chdipapada I-louse 
Kavrãthi•ls1ahd. 

32 Mohammed Rafi P , age 38 
S/a Chcriya Koya Pallicham, Pulipinnakad House 
Ka\'alathl Island 

• 	 . 	 . 

............................ 
33 	Pookoya P P , age 48 

S/a Babujan M , Puthiyaura House 
Kiltan Islahd 

34 	Hussainali K. P , age 33  
S/p. Muhammd, C., Kuttithayapura House 
Kavarathi Island. 

35. 	Sulaiman .M.,age 37 
S/a I-lahzath 	Maidanoda House 
kavaratill Island. 

36 	Kaja I lussain C , age 37 
$/p. Ahnined Khai. T.P., Chungam House 
1av.arath i 

........ . 

37 MjehmanTK ,age38 
S/a Fhiii[ikad 1-louse 
Kavaiathi Island 

38 Mohammed Shafi K P , age 32 
S/$'e.d PboA.; Kakachiyapura House 
Kavarathi island 

39 Mohammed Rafi B , age 33 
5/0 Attakidave F P , Beeianthoda I-louse 
Kavaiathi Island 

I )  

40 	RaIeck,age 3 
S/a1uth,u 2  0uleenkee1 House 
Iavaiatlii Island 

41 	Ummei K P rage 37 
S/o Udâifa C 	Thekila 111am 
Kavaiathi Island 

42 	N4ohamm6d Rafeek, age 37 
S/o Attai 

 
K. P ,Ieokarachiyapuia House 

JKaviiathi Island 



''IT 	 '- , 	 . 	 •----. 

Ij 

( 	 4.0 

43 	Mohammedf3'age 31 
Sio KidaveK 1? Baiakaioda House 
Kavaiathi Isid 

44 	Jaleel P ,age 43 
Sb Atta.i Veloda, Poovammada 1-louse 
Kaviiahi Island 

45 	Dclhath, ae33 
Sb Mohammed 1 , Amanathakepura House 
K varathi I sI ind, 

46. Sharafudheeh, age 24 
• Si\li A., Poo\noda 1-louse 
• Ka\'arathi Island: 
	 Applicants 

(By Advocate: Mi:.KftGangesh) 

Vk,i 

1 he Admipistiâtoi 
Adiiinitr tion1  of the UT of Lakshadweep 
Iavaiathi-62 555 

2. 	DcpitmeAt fAgricultur 

•.UJ pal<hdveep 
:Ka'àithi68 555 represented by 

 

 

(By 

19. 

1. 

its Diectoi 

Dii cctoi ol P ichayats 
)cpai tment df Panchayat 

Ad ii 
- 
1  

. 
ihigtia'tio'hl of the U1 

Kavaiathl - 682 555 

Disuu Paichayat 
.1.lii i 	snted by its 
Lxccutiie Officei 

Village (Dwdcp) Panchayat 
Kavaiathi sland iepiesented by 
L xccutiv( Offiei 

Advocate Mi S Radhaki ishnan) 

OA3i9I2Oi 

its 
Rpondents 

of Lakshadweep, 

4ç 	la  
/pi 1sad 

.4 ........... -.... 	...... 
• 	 • 	.... • . 	 . 

House 



K.K.Razak, age 27 
Sb. Khaderk9ya, Kunniyatamkakkada I-louse 
Amini Island.: 

P.Mhral, age 3 
S/ô Ahamed, Pallam House 

Island.: 

K,  C.Mdosa,age44 
S/c) :Ata1(0Ya, Keelachery House 
Amini Island.. 

[3.Kasmikoy age 42 
S/o.Cheriyakya, Balapp House 
Amini island. 

takó'a, age 41 
S/b1  l-iakya, Chnrnthabelli House 
A±rih!aiid.. 

aheënM, age 33 
Sb Abdullakóya, Madam House 
Amini Island: 

II. 	Pookunhi 
Sbo 'LC.Yousaf, Noormahal House 
Amini kland. 

(By Aôcât: p..B.Gangesh) 

Versus 

Aiinjstitii of the UT of Lakshadweep 
laaràthi.682 	5. 

Applicants 



rT -4 

Dii ecwi of Panchayats 
T.) d p"a .'r tmcnt of Panchayats 
Adrnirusl.i anon of the liT of Lakshadweep, 
Kavaiathi-62 555 

Dircctor of Education 
Diicctoi ate of Education 
Adminiu ation of the Ut of Lakshadweep 
Kavaiathi-682 555 

4. 	Village (Dweep) Panhaat 
Amini'lsland represented by its 
LxccLitiveOthcer. 

. 

R CS pond en ts 

(By i\(tvocue Mi S Radhaki ishnan) 

20. 	O.A io. 32512013 

Mohanmed Abdul Razak 
S/b. U.K. Nall.a.Koya 
AaladHous 
1Vnd rôttisl ancL,. 

2. 	K Moo S a 
1Kciidi 1amh ouse 
1adainath 1sand 

3 	1 Iamza Koyi 13 
Sb Abdul Khadei 
I3ii iyammadci 1-louse 
Aidi't't I slähd 

(By Advocate i\4i K B Gangesh) 

Vrsus. 

1 	1 h.. Adminitiatoi, 
Adminisu anon of the Union Tei i itoly 
0  r -Aslh ad\ ecp Kavaiathi - 682 555 

2 	he I3iredoi (Sivices) 
Adminti tion of the Union Tei i itoi y 

CI 'ákhad'e 	etai l c (Seci 	at), 
Kcvaiatti - 682555 

3. 	1.)cpartment QI  Env iornment of Forests 
Union lerritdryOf Lakshadweep, 
Kavaraihi 682 555. 

Applicants 

Re s p0 ii den is 



4-3 

• (By Advocate Mr. s:Radhakrishnan) 

21. 0A32612013 

Savad 'f'.K., age40 
Sb Mohmrncd ,A.P;, Th.irinikkadu 
Kavarathi 1s1ind, 

Abobbaeker.P.P, age 43 
Sb Hàmzath K.P., Pallipurá 
Kavarathi Island. 

Ahoobacker P.K.., age 34 
S/o Fathahulla, Puleenakeel 
Kavarathi Island. 

.Jehangcer A.I., age 32 
Sbo I-Iamced,A!iapura 
Kavarahi !slnd. 

Shajn 13., gé 35 
S/o il;aye, 1adayi 
Kavaiahj 1slad. 

(By Ad'àdá: 'tr;1K.3.Gangesh) 

Versus 

I. 	The Adrninistraor 
Administration of the UT of Lakshadweep 
Ka\'arathi-682 555. 

2. 	lidétor ofPmnchayats 
of ,Panchayats 

Admsti atio of the UT of Lakshadweep, 
fhi6S 

3 	cjitmcit ol Science & Technology 
Union ernlory of Lakshadweep 
K a v a ia iii i -6 82 555 
represente.d by its Director 

4. 	Village (Dvecp) Panchayat 
Ka'arahi lslànl represented by its 
hXCCUHVC Olflcer. 

(By Advoctc; N4.S.Radhakrishnan) 

Applicants 

Respond nts 



22. 	QA 327/2013, 

L 	larook, ige 40 
Sb Kunhik5!ã, Pu1ipinakkad, 
Kavarahi. I slddd: 

Unimer Firook age $ 
Sb \/.P.Kasni Kartho1aura, 
Kavarathi Islaiid. 

(By Advocate: N'lr.K13.Gangesh) 

V ci's us 

The Administrator 
Administration of the UT of Lakshadweep 
•Ka\'arath-6$2 555. 

2 	Dii ctor ol 1anchayats 
DCpcii imcpt of Panchayats 
Admimst.i ation of the UT of Lakshadweep, 
Kavcuaihi-82 555 

D.parthienof Environment & Forests 
Union 1e1'rit)i'.y of Lakhadweep 
K.avarathi-682.555 

Village (Dwcp) Panchayat 
Kavarath i 1sf and represented by its 
Ixecutivc Officer. 

(By Adocae: Mi'.S,ad1akrishnan) 

23. 	2 -0I3 

I. 	Sai Rill Ci. age 34 
Sb \40114m6 oc! 1aj i, Chendipura, 
Kavarathi. 

Sainul Hameed.P., age 39 
Sbo Ata 1.P., iokara Chepura House, 
I\dVdl athi.- 

4ohamiic K.P., age 35 
1ania.h'B.P., arutho1apua 1-louse, 

l/ 
I\dVcul citill:. 	, 

.td!i 	.age 41 
Sb Mhaiiicd, Pa1!ain House, 

. 

Applicants 

Res p0 iid en ts 



45 

IKavai 0thl 

5 
, ç appadam House, 

Applicants 

D.iepr of Panchayats 

I.
•D.eparthient.of Panchayats 
Adimnisi.iation of the UT of Lakshadweep, 
16ät1i682 i  5. 

i 	

0 

 r of Educauon 
Diicctoi aie of Education, 
AdminLstration of the Union Territory 
of Lakhadwëe, Kavarathi-682 555 ip 

 

(ByA 

24. 

2 

3. 

YiI1ge(D..we. Panchayat 
!Kvai ath i I s1cnd t epi esented by its 
L\eutive Otflcei 

\'ocae Mi S 'Radhaki ishnan) 

)A3/.O13 I  
. ............!. 	 I •.. - 

Thhtra Beuin M M , age 38, 
W/o Raum Razeed, ivladeena Manzil, Kiltan 

LipClV1SO1, a011 fwisting Centie Kiltan 
Disti ict Panchayat, Kiltan 

)hahul 1-lameed P K, age 50, 
'/o Sayed KQya P S , Thottathakkaia 
Sioic Kecpei Curn Cleik 
C oil I \visting Centi e Kiltan 
Diti id 1anchayat, Kiltan 

Tage 33, 
Sto Syd Ab'diI1a Koya, 
1.undam.k.u1ani,. IKi ltän - - 
1'e1pei, Coi' ['wisting Centi e Kiltan 
1)isti [ci anchaycit, Kilian 

Respondents 

App1 i ca iits 



(By Ad'6cate: Mr.$.Iadhakrishnan) 

25. dA331/2013 

ils sal ~, j 	34 
S/a S'a'eed Môhmrnad A.M. 
Kttirhéhaua (House), Agatti Island 

Working a qasLal labourer in the Department of 
Science & Tphiiology, Agatti, Lakshadweep. 

llyde' ;P. 
S/oSiyecd Buhiri 1-laji U. 
Pokkthappada .House), Agatti Island 
UT of Lakhadwee 
Woiking s,casua! labourer in the Department of 
Sc 1e-nC W Technology, Agatti, Lakshadweep 

\iAaij:iage 39 
V . 

Kunnbiy6. -Iuse, Chetlat Island 
JT f Lakshad weep. 

orkiñg a cial labourer in the Department of 
gcieiicc & TêchioIogy,.Agatti, Lakshadweep. 

NathaJ Ba'ktl:jK.;age 27 
Sb Scqdikoya 
Kui iyathiyoda (House), Chetlat Island 
tJT 	 wee  

casua 1b6urei in the Department of 
Sêié& têl3riolb 



• 	. 
CheUat, Lakshadweep 

(By Adoote 	S19S i 

Applicants 

akose, Sr. & Ms.Daisy I.Daniel) 

Veisus 

1 	The Administiator 
UT oft akshdveep, Kavarathi-682 555 

2. 	Chaii:person 
Village (I)wécp.) Pancha,'at, Agatti-682 557. 

3 . . 	Chairperson 
village (Dwec) Panchayath, Chetlat Is!and-682 554. 

4. 	The Junioi'..Scinti flc Offlcer 
Depai tment df Science & Technology 
Cheticit-682 554 

5 	The JunioiScientific Officer 
Lepaitrnent ofcience & Technology 
Aatti-682 557.; 

6. 	Director of Panchayath 
Departmeqt ól'Panchayath 
Kayaith-82 	 Respondents 

(By Advocate Mr.S.Radhakrishnan for Rl,4,5 & 6) 

26 OA 333?2013  

I 	SF Haiiis 

Sb Ioyakunhi 
Sailanivapui a, Kiltan 
I ikshadwep 

2 	lK 1 Azhai 
Sb6 Sayed Bubai i 
Rut iyathivodu, Kiltan 

3 - A Ahamd 
Sb Kunhikoya 

I1i?tua, I<i'ltan 	 Applicants 
:1 	. 	..,. 

(By Adv9c.ate Mi M R Hariiaj) 

I 	 Versus 



oi, 4 	Diicct  
Ser.y.ics, 
U I of Lak,shadweep, Kavai atti 	 Respondents 

(13)' Advocate Mi S Radhakiishnan) 

27 	()A 344/2013 

Kassim A 
S/o.Aitakya P.P 
A I iyathara 1-louse, Andrott 

JalalLiddin N 
/b.Attkoya N.P 

Ne.ngunmada House, Andrott 

J. 	Mohammed Hassan C.E 
SIo:Khikoya SVP 
I dayakkaI House, Android 

Mohammed Rafeek C.K 
S/o.Koya K.0 
Cheriya Kakkanal 1-louse, Andrott 

Mohmmcd Kamaluddin M.K 
S/o.Shihabuddin Pookoya Thanga! 
4ian. 
	

k8da I-louse, A ndrott 

6. 4Iiñhcth3heer C 

ld'uIKIKa1HôIse, Androti 

7. 	N OOrU 1 1-1 ds sá n A 
!qNal }ayak.óyaU.K 

Analadà 1 -IOcISC, Androti. 

I 	I 



•8 

(13 y 

2 
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Tvlwshida Begum C N 
D/o Late Sharnsuddin Thangal 
Chenayath I'i1akath, Andrott 

Advocate Mi K J3 Gangesh) 

Vet sus 

I he Adrninistiatoi 
Adniinistiation of the Union Teiiitoiy 
olLakshadweep, Kavaratti —682 555 

Director oF Parçhayats 
Dépai:tm ent p.flanchayats 
Administiation of the Union Teiiitoiy 
of Lakslacep; Kavaiatti - 682 555 

pcpai'iient of EIectriciy 
Union Territo..y oF Lakshadweep 
:Kavarathi- 6:82555 

App1 ican ts 

4. 

(By 

ri 

6 

7 

	

• Viliage(1 	e ) Panchaat 
Andioti Islaod icpiesented by its 
I xccutive Ohcei - 682 552 

Advocate Mi S Radhaki ishnan) 

OA 345/2013 

Ayhomma L C 
[)lo I1amsa, E1achetta 1-louse, Agathi 

I3eefathLl flhlTi:a R.V 
I)/o Kasmi Koya Puthanveed House, Agathi 

KadeejaP K 
1)/o KQya J 14s0n, Punakad House, Agathi 

Abckil MuthafMK 
Sb AttalKoy, May imkkada House, Agathi 

Abd(iSiikdQP 
S/o;Lat lSF:. 
Melaillam house, Agathi 

i1idayat.huJ1.. IV! .K 
/o Aboobackei Koya V K 

i\4akkashikakaqa 1-louse, Agathi 

	

4an400t 	I  

R es p0 ii dents 



. 

10. 	NazerK 
SIo,Kidave 
Kunnikathiyapada 1-louse, Agathi 

11 	Shovkatha1i M 
S/o.Ummcr B 
lvlaiçayachoda1:Iouse, Agathi 

Saed Moham'thed i 
S/dPookoya B 
1epa1t 1-16use, Agathi 

i'aseei: P 
S/o.iVluthaIi f K 
Pahada House, Agathi 

Aboobacker N.M 
S/ô,Abdu Rahman F 
NaieesaManzil, Agathi 

AbdulSalam. [.P 
S/pi 	Içya C.P 
1 hekpit1iVa 111am, Agathi 

 
)/o,Mphammcd Koya 
Kakk,ada 1 louse, Agathi 

AzharC 
S/o.MohanhlTd Koya T.P 

lakkad 1-luse, Agathi 

Abodbackr K 
/SayJ9yaT.P 

Kai thakapad 1-louse, Agathi 

S 	dl 
S/b.1Jae 1ahad Haji K 



• 
lKulallno5ia 1oise, Agathi 

20 	Sye Mohiriined 
Io 4blulla P 

Mai iythod lousc, Agathi 

EV1UhdITIITICd Koya B 
'/o Koya 
l3iyaThabiyoda House, A.gathi 

Nareesa N4.K 
D/oAbdulIa,KoYa K 
Moothamka(a I-louse, Agathi 

23 	Koya P 
SIbKunhIcqy. 
Pondinoda I louse, Agathi 

24 	IKasmikoya K I 
S/o..Abboback.er:KOYa 
1Kaa1hamiIóa Puthiya 111am, Agathi 

25 	b6bbacker UP 
S /o...Ali Mohammed 
lippathoda I-lbusc, Agaihi 

26 	I3adaiudhecn V 
/o Koyassan' 

Vlda Mapzil, Agathi 

27 	kamiunnisa p 
DIo Mohammed S 
Bpathioda I louse, Agathi 

28. 	1iidüniM: 
D/b.A•ita1)y :. 
N/lai i ivam 'C\/iVOdd I louse, Agathi 

29 	JilIe A P 
/o Saycd Buha r I I P 

Aliyapappadi I !ousc, Agathi 

30 	I athak'id!,cn M P 
Sk liaV P 
V1anu am Ilouse, Agathi 

31 	adikP 
/o Muthukoya K 

Chci iyapappada 1-louse, Agathi 



1"aseei 'I.P 
S/o.1\'luthalif 
ihekku Puthiya 111am, Agathi 

Ubaid U 
S/o.1-lamza U 
Ummmcrodachetta House, Agahi 

Syed Mohammed K.T 
S/o.Aboo SalaF 
Kal 'cmh iih iybdi I-louse, Agathi 

1ah6d ftP 
d Mohaimed 

PlTh)'aIand'aran 1-louse, Agathi 

Abdulla B, 
S.ioiathahulla 
l3iy2ishabi'oda Ilouse, Agathi 

I lajromma T.P 
D/o.Abdul kaderj<oya 1.0 
Fhek.ku .  PLthiyai 1 1am, Agathi 

 
D/<IiIIj 13 
I'hlikk?14 I-Ipmie Agathi 

Alf 
S,/o  
!3iyshibi'oda 1-louse, Agathi 

1 	B 

IR/o.UmmeI C 
I3ath2th6di HoLe, Agathi 



 Rosiiia 
I)/o..Sayed Abdul Rahman 
1'hachrry l-[ise, Agathi 

 
./.olfam7a J(•p 	: 

PuthiyPura 1-1ouse,Agth 

 G1eiakoya K 	: 

S/o.lte AttakOya 
Koddm 1 -louse, Agathi 

 Showkathali 
SIo.aic Attakoya 
Sailaniybda House, Agathi 

 Nissamudhcen \J.K; 
SIo.1 lamza C;K (Late) 
V;adak Kecla 111am, Agthi 

 Cheriya Kbya A.K 
SJo.Kpya 1 	, 

A1iá1üinimñada House 
Aghi 

dhaiimed 1i C.P 
S/o.Kasmi Koya A 
rhcha1akap9da 1-louse., Agathi 

SI. 	SayedMohaninied K 
S/b.YousiAH 
Kuniupi;aii 1-louse, Agathi. 

(By AVo teJ'1r.1.B Gangesh) 
.1 

4 	i . . 

I 	 Versus 

. 	fdtt 
Adipinjtràtibir of the Union Territory 

iLakshadwd,ep, Kävaratti - 682 555 

Dpartiperit. 	Agriculture 
Uion Terriloi:y of Lakshadweep,Kavarathi 
Rc15ëscntcd by its Director - 682 555 

Diroçtor of Pnchayats 
Ip:ticrt J' Janhayats 
Ad m 	t ati0n of the Union 1 eu itol y 
of 1akshadweepKavaratti —682 555 

Applicants 
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4 	Village (Dweep)1  Panchayat 
Agathi Lslad ipresented by its 
Excuti' Offidér —68D554 	 Respondents 

I 

(By Adeate Mi' 3adhakrishran) 

29. 	OA'346/2.0113 

I. 	Ummer Farook Shall 
S/o.Aboosala 
Malikakal 1-lOuse, Arninii 

P.A Saycdali 
SIo. l-lrnzakya 
Pui.hiya Asharbda House, Amini 

Ràhiath Baiii 
D/o Ahawëd, . Malikakal House, Amini 

Ahamedkoya 
S(o.Koyakidavu, Surambi House, Amini 

VLiyabi p( 
I)/o.Arnhukoya, Palliyachetta House, Amini 

I3èb j M.P. • 
/Q UamLSa, I/lallipura House, Kavaratti 

S 

14i\'arati 	H 	 Applicants 

(By Acvpci.e: Mi.jKJ  Gangesh) 

Versus 

£ihc Adrninisraor 
(dminitiatibn olthe Union Territory 

Lveep, Kavaiatti - 682 555 

Dirto.r o.f,J?anchayats 
)cpi t ccit of Panchayats 
\di'qipistrtion of the Union Terntory 

Kàvaratti - 682 555 

. 



1 1 
5 	 1 

I 	 •! 

) II 
,'• ç. 

t 

3. 
ep 
ctor of Education —682 555 

4 	7i1Iage (Dweei) Panchayat 
Arniw Island ièpiesented by its 

lt6r-6S2 553 

5, 	 Panchayat 
Kavata'tti Lsltid represented by its 

O Excutiy 	ficer : 682 555 

(By Advoctp MIS kadhakrishnan) 

30 	gk347/2o1', 

$uharabi P 
D/d.Kunhikuiih.i 
Pall icham: l-lusc, Kavaratti Island 

MaharnoorM.P 
I)io:Iiflz.ath 	5 
Moakept.ra.Uoiuse, Kavaratti Island 

• 0 1 . 	 - 

3 
tib'-Mo 
UllikarJ 1avaratti, Island 

'l 	I' 
4 	1rJna;: 

D/o.Mna 
,uthiyaved, Kavaratti Island 

Soihà.K.P 
Ub. 
jeelçccliCti .iyapuram. 
KavarattiIsld 

 LL ) tMIi 

atilI slnd 

• 

7 	B1A 

/pd2i.  IItüse, Kavaratti Island 

8. 	BeebiAynepura 
pQ.-Abdura.hiian 
-nejara.iIoU-ë, Kavaratti Island 

Respondents 



-I  

t 	1 

I I  

9 	Ramath Bejrn B 
D/oAli 
Baliyal i 1-louse lIavai ai Island 

10 	SadihathVM 
I)Io Valiya Abduiahirnan 
Vadakkume!achadarfl, Kavaratti Island 

11. 	Rhiyarnbec I P 
I)/o Ahammed K P 
fottathapui a, Kavaratti Island 

12 	Beefathumma B 
DIo Aboobackei 
Beei amthoda, Kavaratti Island 

. 

RähriiäTh Beegum P.P 
D/o.Attal KY. 
.phai.achepura:, Kavaratti Island 

 1'4aijanath 
Q(o Muthu Aynaputa 
Kuthippappeputa, Kavatatti Island 

(By Aà dteMr 14 B Gangesh) 

I 
 Meisus 

1 	he Administrator 
Administi atidn of the Union Tei ritoly 
oil akshadw,cpp,Kavaiatti - 682 555 

2 	Diicctoi (Sei\)iccs) , ; 
Administi ation of the Union Territoty 
of LalKshadw1dep (Secietariat) 

KaV4IaL1I— 62555 
4 	1 tt 	I 	 I 

1' 
3 	'Diectpi fIndustiis 

Ujioi I en Itory of Lakhadweep 
Kavaiathi repcsented by the 
Ditectot of lndustiies 

(By Advocate MrS Radhakrishnan) 

App! icants 

Respondents 



Anwar Hussain 
I)/o.Esa 
Kouapura House, Arnini 

4 	Sjitha Beegi)m 
DIo Sayeed Abdulla Koya 
3eli House, Amini 

Hanëdathbi 
i)/o.$hai.koy 
Monakka!ldchetta House, Amini 

Ilassainar 
S/o.Mohammed 

Arnini 

7 	K C Nas 
S/OJainsa 
KWivadachetta I-louse, Amini 	 Applicants 

(ByAdvo'cate &lr 1< {  B Gangesh) 

Veisus 

The Ad rninisrtor 
Adrninistrtiono f'the Union Territory 
OF Lkhadweep, Kavaratti - 682 555 

Diiëcfor 61 Pàrchayats 
anchayats 

A4mirntratlbri of the Union Territory 
cLIc$ad wçep 
1af-2 555 

3 	I3epartment of [ èlucatiori 
Uriiôi Territory Of Lak$hadweep 
Kavarahi re3i'sented by 
Dive'ctorm of Education 682 555 



p1 
	 II 	k 

lII 	J 	
. 

1& 
Ariini Isla 	reØiesnt91  by its 

682i554 ' of 
r 

(By Advoèate4 Mr Sadhakrhnan) 

32 0A35012013 

Mohammed Hasan 
Sb Abdu Kadar 	I'  

Jvlohapurakkad House, Apdrott 

2 	Abdul Hassan 
Sb Attakoya' 
Kaithatt House, Andrott 

- $ayed - JVIohaitimed- 	H 

/ô!Aboosala' 
:arChetta HO&se, Andrott 

Mohammed Hussain 
S/o. Moliammled.  
Iappathiyod House, Andrott 

5 	hjuddeen 	I  
a Sbo(LIoyahrh Içoya 

(eTa1kacja14OUe, Andrott 
I. 

p 	 I 

I 	 I 

(By Ayoct Mr K B Gangesh) 

Versus 

he Adminitçator 
Admirustration of the Union Terntory 
of Lakshacweep, Kavatatti - 682 555 

2 	birectoi of Janchayats 
Depaftient c Panchayats 

qofle Union Territory 

Respondents 

Applicants 

' 

II 

3 	District Panclyat 
Kavaratti reprened by its Chief Executive Officer-682 555 

4 	Village (Dwèep) Pánchayat 
Andrott Island represented by its 
1Tècutive OffThr —682554 	 Respondents 

(By Advoca Mi S adhaknshnan) 

A. 



33 0A351/2013 	I  

F.. 	1 

Mohammed Hussair 
SIQ Indheen K C 
Bilutheth House, Andiqt 

 Salahudhen 	I 

Sb Muhuky 
Kunthathalarn' House, Andrott 

 liássa 
Sbo.AttakOy.. . 
Kunjanatticliettâ, Andrott 

 Yousaf 
$bo.Popkoya 
Puthiya Eddiyã.k.kal House, Amini. 	 Applicants 

(By Advocate Mr K B Gangesh) 

Versus 
I  

ti1e 	a.tor 
thin of the Union Tetory Adhnisff 	 rn 

b Lkshadweep, Kavaratti - 682 555 

2 Director of Panchayats 
Department of Panchaats 
Administi ,atløn of the Union Terntory 

p f Lakshadweep 
Kvaratti - 682 555 

3 beartment of Women & Child Development 
Oron l 	iirifcry of Laksadweep 
KaVaathi 	It 

Reprsent9d 	y its Diretor 682 555 

4 ViIge (Dwe4ei) Panchayat 
Aridr&tIsland represented by its 
Executive Officer - 682 554 

5 Village (Dweep) Pancliayat 
A[rnini I 1slndiepresented by its 
Fxecutive Officer - 682 553 	 Respondents 

C 	¶ 

(By AcLy,OcJr 	'Rdhakrshnan) 

34 ?is22c. 

7 
U 	.....UI 

F 

LI 



Mohammed iaz Kh 
Sio Pptkunhi 

I t 	I 	
I 	

It 	I 

2 	Mohrmd Jroc 
:S/6 Saveed oHahimddkoya 

 

. 

Ncelathpui a Huse, A'ndrott 

3 	Mansoor Alt 
Sbo.Muthukoya: 
Pentarnvelipura Hoüsej Andrott 

4. 	MOhammed Fisal 
S/O.Siddecqu. 
Makket I-louse, Andrott 

(By Advocate Mi K I Gangeh) 

Versus 

he Administrator 
Administi ation of the Union Territory 
of Lakshadweep, Kavaratti —682 555 

2. 	.epa'rtiiieni.,df Animal Husbandry 
Union l cr1 itory of Lakshadweep, Kavarathi 
Rcpiese'ited by its I)irector —682 555 

3 	r)iretior pf1anchayats 
f)ent fPchayats 

i;st:tinf:the nion Territory 
of Lakshadwcep 
Kavaiathi —682 555 

4 	Village (Dweep) Panchayat 
Andrott Island tepresented by its 
F xecuiivc Offier - 682 554 

(By Advocate Mi SRadhakiishnan) 

35 OA 35/264 

1 	ii 	 i ' I 

Agatti 
C1 

Applicants 

Respondents 

 



'I 

2 	1 JV S1kopi 
Sb C)<kiodAoianii4ied 
Kee1 t6!1ipur 	1oil 	%N-gatti 

3 	TPAhrnad 
Sb M Yousuf 
['hekkputhiya Veedu, Aatti 

KP.1-ôrnakbà 
Sbo.Aboobacker ,  
Kamaftnalmiyoda Puthiya 111am House, Agatti. 

KShowkatha1i 
Sbo:.'SydubUkhari 
Kondinoda HQuse, Agatti 

6 	B. Sharafudbeen 
Sb Urnrnei Ella 
I3eeyak'uttiyoda House, Agatti 

7. 	K.Mohàhiie1 Mükthàr 
S/d.Abdulla Koya 
Vadakk Kunninarnel House, Agatti 

8 	Abdul Rahimn 
/o I)iddeque 
lfa Hcus Agati 	 Applicants 

(By AdvctI4i t' BGangesh) 

II 	 I 

Veisus 

1 	he Adbiinistiator 
Admnisuation of the Union Territory 
ot'[ akshadweep, Kavaiatti —682 555 

2 	Department 6f m Anial Husbandry 
mon Tet itr' of Lakshadweep, Kavarathi 

Reprsented y' its I)ii ector - 682 555 
T. 

3 	iecthi of Pchayats 
Dpart1Tp9t o Panchayats 
4dhnistin of the Uiion Territory 
ôflLakshadep 
Kavaratu 	555 

4 	Village (I)weeç Panchyat 
Agatti Island representd by its 
Executive Oficr - 682 553 	 Respondents 



(By 

36. 

 

S 

 

(By 

Applicant 

 

The Diector (Services) 
Administrtioñ of the Union Territory 
ol I akshadwep (Secretriat), 
Kavaraui - 682 '555. 

3. 	Dcpartrneiu cf Agriculture 
UiOTertit& of Lakshadweep, 
Kavatàthi - 682 555. 
Represented b' its DiredtOr. 

(By Advoté Mr S.:Radhakrishnan) 

37. OA 355/2013. 

Muthkdy"' 
/o.Shikoa 
âklapal l-louse Andrott 

2 
iç . Asinar 

'uiinad IrIdue, Andrott 

(By AEbi; t3 Gaiigsh) 

Versus 

•fl• Arninis.ratr 
Admini,strtion of the Union Territory 
biJakidve; Kavaratti —682 555 

Respondents 

Applicants 



•2 

3 ..DctóoflQr, Shipirg, Aviation 
Union Pen itoiy of Lakshadweep, Kavarathi-682 555 

Village (Dweep) Panchayat 
Androi.t Island reptesented by its 
Executive Officer - 682 554 Respondents 

(By Ad.'ocat: Mr.SRadhakrishnan) 

38. 0A356/2013. 
Af 

I1ajabrnmabi.. 
D/o.Koya 1Ki1aye M 

Kalpeni 

4.IK:Cheiykya 
Si&:QhamedKoya Haji 
Ma'lThikkakada House, Kalpeni 

(By Advocate: Mr1(.B Gangesh) 

.1• 	Versus 

I he Adminisu atol 
Adin.njsrt.dñ Ql'the  Union Territory 
p)1 Lakshacwccp, Kava,iatti —682 555 

2. 	 'Pinch 
eptiint di Panchayats 

Adn\inlstl .tio9 of the Union Territory 

c Lakshaçlweep 
Kavaratti - 62555 

ViiIae(Dk) Pàpchayat 
Kalpeni Island çepreseited by its 
Excutivc Offiqer - 682 552 

(By Ad,yocate Mt S 1.adhaki ishnan) 

39 	bA3$7/2013 

I 	A K Abdul Salarn 
S/b.0 l'' iyakoya 

I 	 ( 

- 	- 	I 

Applicants 

Respondents 



'I  

Alikakada 1-166, Ka!pni 
-{ 

2. 	 I çi 

MJadüi, 	1peii L 
k 	

- 	V 

3 	p 'Sakeer Hisain 
Sb Moharnme1 K. 
Peechiyath Hoi.se, Kalpeni 

4. 	Abdul Lathëef 
S/o.Pallath Kurhi Koya 
Nenempappada House,: Kalpeni 

5 	Attakoya 

Kunhipuva1cjiHouse, Kalpeni 

6 	Abdul Naser 
Sb Muthu Koya 
MaImikaka1a 1Iouse, Kalpeni 

7. 	M.K Khalee 
St0 ..:.Htrn 	Ko:ya 
Malrnikakada House, Kalpeni 

8 	Mohammed iaser 
Sb Mohammed Xoya 
PeechiyatF House, Kalpeni 

9 
Io SHai Ko'a 

M&an1rnel House Kalpeni 

10 	CheryaKoya 
SboAhrned 
Nediyarn I louse, Kalpeni 

11 	Mohmmcd'Koya 
So Kunhi Koy 
chciiyapuiakad -1ouse, Kalpeni 

12 	Abo3kei 
I 

iça1<açhiaa- Ai 66§0 Kalpeni 

13. 	K'asirii koya 
/oKunh Koya 

tviathi1kadan1!a1 I-louse, Kalpeni 

S 



ij 

• 	. 	65 
1 4

1 

— 	 I 

	

, 	 . 	 . 

1 	 III 

4 	 '1 	 ri 

(Sad M6 4npiedoya 
House, Kalpeni 

15 	Abçlu I Hakeern 
Sb Chei iya Koya 
Melachedain 1-louse, Kalpeni 

16 	Hajuommabi 
1)10 Kasmi Koya 
Akkara House,, Kalpeni 

17 	Huthairth 
Dbo Abbas 
.... Ayalalar Ho;q;Klpeni 

18 	Rasheed 	I  
Sb Koyamma I 

N1anjiyenarn House, Kalpeni 

19 	Abdul Gafooi 

Kadapui athaillani House, Kalpeni 
Ii 

20 	MIoy 	
1 

S/k P1p0IçQy' 
NJedai+i I-1ose, Kalpern 

21 	Saiya a 
D/o Moosa K C 
Puthiyapuia House, Kalpeni 	 Applicants 

(By Advocate Mi K E Gangesh) 

• Versus 

1h Adrninisti 1ator 
dinnis4aiin of the i4inion Territory 

akh4dweep, Kavarathi - 682 555 
LI y 

Il 	 I 

2 	upatncn of Agi iculture 
Uritbi jferr1tor' of Lakishadweep, Kavarathi 
•Repre..nttlb:. its. Dire:ctor 

3 	Directot of Panchayats 
I)epartrnent ? Panchayats 
Adiitrati.ii of the Uhion Territory 
oil akshadweep, Kavaratti 



f 

4 	Village (tYs'eép) Panch'at 
-' 	 its 

ExeotLve Officer 	 Respondents 

(B Advocate Mr S. Rdhakhhnan) 

S 

Keela Villattom; Arniii Island: 
Lakshad\eep. 

(By Ms.Shahna Katthikeyan). 

:versus 

Village ([)weep) Panchyath 
Arnw Island 

en the Chiir Person 
682 552 

Secrea .ry 
Department of Panchayath, Kavarathi 

Director 
Enplcykren and Training 
UhiTeritdi Of Lakshadweep 
Kaiarathi 

(By Advocate MrS Radhakiishnan for R 2&3) 

41  

Muthuioya 
Mampuram Hous 
Amini.:Is.ind';.Lakhad weep 

(By Advocate Ms Shahna Karthikeyan) 

Versus 

Panchayath 
Amni Island 
Reresnted by the Chair Person 
Pin -682 552 

1 

	

2 	Secréthty 
l3prtrierit of Pnchayath 
Kavaräthi 682 555 

Applicant 

Respondents 

Applicant 



0 	 .0 

3 

'7 

' 	 - 

Kàrahi- 682555 

ka (By Advocate: Mr.S dhakrihnan for R 2&3) 

42. OA 362/2Qi 

Rabeehathulla ftP., aged 35 yQars, 
Sb. MohrnrnedKoya T.N., 
Labourer, Kiltan, Residing at Vali'apura House, 
Kiltan Island. 

(By Adoct : Sri P.. Mohpan) 

Versus 

I. 	'fh Adrninitraor, 
UT of Lakshadweep, 
Kavaratti-682 555, 
Electrical [)ivision, Kavarathy. 

2. 	Jirctor oFPanchayat, 
Dcp. .rment of Panchayat, 
Adrim9ral19flQf UT of Lakshadweep, 
KiaLti —682555. 

3i1.0 

3 	ThjExecut1ve Officei, 
11 	'e3 Panchayt, Kiltan-682 557. 

(By Advptç: Sri. .adhakr.ishnan) 

43. OA 363/2013 

Yaser Ara lath M.\., aged 28 years, 

Sb. E. 	 Animal 
Husbaridry.Unit, 1ltai, Residing at Moulana Veed, 
EdayakL Ki lti 1laid. 

(By Ad{'p4 Sii V 'i<4ohanan) 

A 

. 	Versus 
0 v 1• '- 

TI1 Adminitiator, 
ui of Lakshdweep, 
Kavarati-682SSS. 

2. 	Director of Pancha.yat, 

Respondents 

Applicant 

Respondents 

Applicant 



Department 0 Panchaya, 
rn inistrat rnr Ad 	df UT 5fLakshadweep, 

Kavratti 68' 555 
I 

3 	TI he VterinarAssistnSurgeon, 
Office of the Veterinari ¶Assistant Surgeon, 
(Ani mal Husbandry Uni, 
Kiltari 1:s14nd,Lkshadwep-682 557 

4 	T h Chaiiperon, Villg Dweep Panchayat, 
IKiltan - 682 557 

[By Advocate Sri S Radhakrishnan (R1-3)] 

44 OA 364/2013 

Abdul Qibish,SIo.S.inul Aid P., aged 27 years, 
Ma1ikakal,.Kiltai,.L of Lalshadweep, working as 
Casual Labouiei, (Live Stock Inspectors Trained Labour), 
Animal l-Iusbandiy Depaitment, UT of Lakshadwcep, 
Kavarathi 

(By Advoät9 M's )aisy I Daniel) 

Versus 

1hedrninistitoi, 
Union ['eititory of Lakhadweep, 
Kt'arathi-682 555 	I  

2 	Chairperson, Village (Dweep) Panchayat, 
•Ki1tan -. 682 .55.7.. 

3 	biiectcr olAnimal HusIandry, 
U ! of kkshadweép, a'avarathi - 682 555 

4 	lJiitector o1anchayath Department of Panchayath, 
Kavaiathi -.682 555 

[By Advcate Sri S ahakishnan (RI, 3 & 4)] 

45 OANo 36642ö13 

Mohammed Kasirn 
Sb Sayced 

aYinipuia HOuSe 

........................ 

2 	Iv1hanrne'd I kissain K C 

- 	t 

Respondents 

Applicant 

Respondents 

[1 



Applicants 

The Administrator, 
Administratipn of the Union Territory 
of [akshadweep Kàvaràthi - 682 555. 

The I)irector oPanchayats 
Pepartment. ofPanchayats 
Administration of the Union Terntory 

W-66. Kávaratti - 682 555. 

3 	1 alhadweep [)evclopment Corporation Ltd, 
Port Coitrdl Tcywer, Andrott - 682 554 
Represented by its Offcër in charge. 

4. 	[)irectQrate oArt & Culture 
Adiniilis4:a icn f tle Union Territory 
ol Lakhadwë Kavaratti - 682 555. 
Reprësentèd hSyLit s  [)irector. 

5 	I)iicctdr of A,iiculture 
IepartmenI, of' Agi icuure 
Admrntiioji ' of the nion Territory 
cfLikshadweep, Iavartti - 682 555 

6 	\tillae (Deep) Panchayat 
Androt Island reprcentd by its 
1ixëutive Ciffier- 682 554. 

(By AdiOèatë M.s:RadFkrihnan) 

46 0A368/2013 

. 	 A 

Respondents 

r'ooiunru i-t., 

1uthiyi C1ttapokada 1-louse, Andrott 

1 I  

2 	i4' Mar 	I yars, Sb Sheikoya Thangal, 
Kandtl Hous,AdIolt 

I 	
I 



I 
Llhibudheen Thangal, aged 28 years, 
tI, I(ándeth House, Andrott. 

iai,ged 23 years, 
il,Kándeth House, Andrott. 

Mohammed Salirn, .ge44 years, Sb. Kidave A., 
• Pachanal 1-louse, Andrott. 

Khair, aged 32 years, Sb. Muthu, 
• Puleenakeel HOilise, Kavaratti. 

Abdulbari, aged 34 years, Sb. Hamza Koy, 
Monakkal House, Amiri. 

Sa)'ed Koya, agd 44 years, Sb, Pookoya, 
Melaçhcri House, Anini. 	 Applicants 

(By Adócaie: Sri K.B Gngsh) 

Versus 

1. 	The Administrator,. 
Administration of the Uion Territory of Lakshadweep, 
Kavartti-68255. 

2 	I)iiectoi of Panchayats 
P:1?tof Paridhats, 
A'imipjisti anon of the Union Territory of Lakshadweep, 
Kav4t1i —62 555 	I 

3 	I)eai1rnent of Agticulwie, Union Territory of Lakshadweep, 
Ktháiithi, Rereerited by its Director - 682 555. 

Village (Dvep) Panchayat, Andrott island, 
represented b.y it Exeutive Officer - 682 554. 

Vil[age De.p) Pnchayat, 
Kavarti kliid; represented by its 
E,cutive OfficP 4  682 555. 

6 	Village (Dweep anch]ayat, 
by its 

Respondents 

(By Aqvd,ate: SSRdl?akrishnan) 

47. OA369/2Ol3 

3. Mp 

S/ô S' fhari4 

am 



I 	Sulfeeker aged 42 years S/o. Sayed Mohammed, 
.VaIiyura Hoe, Ad.rt 

2 	Mohammed Naser, aged 44 years, Sayed Ismail, 
Kerakkada House, Andrott 

3 	Mohammed Hussain, aged 48 years, S/o. Nalla Koya, 
Palhppuia I louse, Androth 

4. 	Kunhiseeth iyi aged: 5:1 years, Sb. Muneer, 
Puthiyath House, 	 dtltl.  

5 	Chei iyakoya, aged 32 vears, Sb Nal!akoya, 
Perumpally House, Andrott 

6 	Noorul Ameen, aged 36 years, S/o. Shaikoya, 
Pandath Puthjya Pura I-louse, Andrott 

7. 	1äinzako,'a, aged 52 y.rs, Sb. Koya K.ida'jè, 
Chekkarakkad House, Aridrott 

8 	Mohammed Kasirn, agd 37 years, S/o, Ahammed, 
Ayriada Chetta Hoise, Andrott 

9 	ulaiman, ged 33 yeas S/o. Nalla Koya, 
1anaUa HOUS, Andrott anfll  

10 	Mohirnrned Iussairi, aged 30 years, Sb Pookoya, 
Pattakal ,Katt 	, Andrott Hou sc  

11 	Mohammed Iasirn A, aged 39 years, S/o. Yousuf, 
Anme1am House, Andrott 

12 	Pookoya, aged 45 years,S/o Sayed Koya, 
Kunnel)  1-louse, Andrott 

13 	3aghee, aged 41  yers, W.Koyamma A, 
atdrth 1-1ous, Andrott 

14 	aiedShaI aged ? years, Sb Thang Koya, 
Khen I Iftattain, Pokkad House, Andrott 

15 	Sded hihabpdhin, ad 32 years, Sb Koyamma Koya, 
Shaikkmte Veethi Padipura, Andrott 

16. N16harnme lizvan Ali, aged 27 years, S/o. Kunhiseethi Koya, 
Puthammadath4touse, Andrott 



72- 

1 7 	Soudabi K C P , aged 29 years, DIo Attakoya, 
udambttu heriyapura House, Andrott. 

Mohammed Kasirn, age443 years, S/o. Sayed Mohammed, 
Pappet House, Andrott 

Karcem, aged 28 years, Sb Koyammakoya, 
Altyathata House, Aiidrott' 	 Applicants 

(By Ad'ocà:Srj K.B. Gangeh) 

Versus 

1. 	The Adm.initrator, 
AdthihistratIib1 the Union Territory of Lakshadweep, 
Kaartti-682555. 

2 	bire'ctor ofPanchayats, 
Department ôtPanchay:ats, 
Aipinjstrtin Of the Union Territory of Lakshadweep, 
Kavatatti - 682 555 

3 	Vtll4ge (Dweep) Panchayat, Andrott Island, 
reprsmetd hyits Eecutive Officer - 682 554 	Respondents 

(By Advocate: Sti S. Radhakrishnan) 

48 0A37012013 I  

1. 	Aboobacker,ed 35 years, Sb. Ukkas, 
KunhibiyodH$us, lavaratti. 

2 	Musthafa, add1 36 yeats, S/o. Hamzath, 
1Q llikaAe 	46use,.Kavaratti 

3 	l'aipo1,ageç 37 yeas S/o. Koyamma, 
Chçiyath9f1a 	Kavaratti 

4 	5 Shapieen, aed 30 years, D/o Khamar Khan, 
Sai'ihiyoda1-hise:, K.varatti. 

Ahabi, 	46 years, Dbo. Hamzath, 
1ee!akOchapura HOusq, Kavaratti. 

Shañiena 	.36yes, Dbo. Ibnu Maja, 
Valtyali Housb, I.avaiatti 

7 	Moomi1nth, ád 36 years, bio Hamzath, 
Badi Fipuse, Kavaratti 

i 
Ii , 	 - 



. 	
13 

8. 	Ramla Becguñ aged 4years, [)Io. Kasmi, 

Muthit?iyo.da.IOue, Karatti. 

9 	MLijceb ahmän, aged 38 years, S/o. Abdul Khadei, 
' Monpw akid House, Kavaiatti 

(By AdydatSri K.f3. Gngeh) 

Versus 

1. 	l'he Administraor, 
Administra.tionbf the Union Territory of Lakshadweep, 
Kavarati-682 555. 

2 	l)ii e ct'or ol Panchayats', 
I)Icp'artment: f Panchaj'a.s, 
Adminisuation oi i.he Union Ferritoty of Lakshadweep, 
Kavaiaiti - 582 555 

3 	l)iicctoi ate f Medical and Health Set vices, 
Union I LI I itoty of LaIshadweep, Kavatathi, 
RepicsentLd by its [)iiectoi —682 555 

illage (Dee) Panchayat, 
Kavaraui IsIand, represented by its 
kxccutive Uflicer - 682 555. 

Yillagc(l)wecp) Panchayat, 
Androttlsland, repi:cscnted  by its 
l:..cifyç 0I'flccr - 682 554. 

(By Ad 	tdri . Radhakrishnan) 

49. 0A37.1/2oJ3; 

I Naseer, aged 35 eas, S/o Kunhikunhi, 
I-louse, Kavaratti. 

P.1. Naseci', gè'd 32 years, S/o I-Iamzath, 

aged 

Puthiya 111am, Kavaratti. 

P. Rami iecgiJm, '34years, 1)10 Kunhi Koya, 
IQOVL1mLdd I 1c)use, Kcivaiatti 

4 	P 	Aoobacki, aged 36 years, Sb Muthu Koya, 
PuthiyaVeedu Kavaiatti 

Applicants 

Respondents 



4. 

H 

5 
	

'habana Bccgum, aged 24 year.s, D/o Au, 
I hckk J4cla 111am, Kavaatti 

6 
	

Sulai kahi, agLd 43 ycais, DIo Kojan, 
Puth iya 111am, Kavai atti 

7 
	Abdul Raiak, aged 28 ycars, S/o Mullakoya, 

Saiahiyoda House, Kavaiatti 

(By Advocate: Sri K.L3. (iangesfl) f 

Versus 

I 

Applicants. 

I . 	The Adiiinitit0r,. 
Administi ation of the 
UfljOfl1'CFt.O;:Of La:k,hadweep, Kavaratti. 

2 	Dpcli iment. of Animal I lusbandiy, 
Union 'I'ciridi'of Lakshadweep, Kavaratti 
repi'esent.ecl y as Director. 

3. 	1)irectoi of Panchayats, 
I )cpirtment of' Panchayats, 
Adnhiñtra1ioflc the 
Union 'Ierrio'i of I.ikshadweep, 
Kavaiatti 

4 	Village (DwLcp) Panchayat, 
IKavaiafli klard icpiescnted by its 
F xccuuve Of Ficci 

(By Advocate Si iS Radhaki i'shnan) 

50. O.A Ni). 31212'413 

JimaIudhccnSb Abdulla U C 
Mudakkiyoda I louse, 
Kadamat. 	. 

(By Advocatc Mi K 13 Gangcsh) 

Vcisus 

1 	1 he Adminisatoi, 
Administi atton pf the Uiion I ci ritoly 
bf 	 - 682 555. 

2. 	l'heDirecor Seivices) 
Administiation olthe Union 1 eiiitoiy 

Respondents 

App Ii cant 



75 .  

of Lakshadwee'p (Secretariat), 
Kavaratti - 682 555. 

Departmem f Weights & Measurers 
Union TeftitoYy of Lakshadweep, 
Kavarathi - 6•g2 555. 
Represented by its Director. 

(By Advocate Mr. S. Radhakrishnan) 

51. 	OA.373/2()13 

Abdul Salecmç ad 32 years, S/o Nallakoya, 
Ummethkkada HOoe, Andrott. 

M.M. Môharmned Iqbal., aged 3\7  years, 
S/o Migdd, MeeFd Manzil, Andrott. 

(By Advocate: Sri 1z,.J3. Gngesh) 

Versus 

Respondents 

Applicants 

The Adin.inistratcr, 
Administratiol ofthe 
Union Tetitory of Lakshadweep, 
Kavaratti .6825 55 

l)irector of Parrchayats,. 
Department of Panchayats, 
AdministratiOn of the 
Union Thrritory of Lakshadwep, 
Kavaratt1.,-682,5 5 . 5. 

I)epartment of Scirice & Technology, 
Union Territoiy of Lakshadweep, Kavaratti 
represented by its Director.-682555 

Environment Warden, 
Department of 1i'ironment & Forests, 
Andrott-682 554. 

Village (Dweep) Panchayat, 
Androth Island reprsetited by its 
ExecutiVe Q'ficer-682 554. 

(By Advocate: Sri S. Rad}iakrishnan) 

Respondents 



10-1 
	

7' 	 S 
52. O.A No 380/2013 

Nasar P. Muharnmed Nasar 
S/o. Nallakoya, 
Puthiyath House, Androth Island 
Union lerritory of Lakshadwep - 682 55 1. 	 Applicant 

(By Advocate Mr. E.C. Bineesh) 

Versus 

I . 	The Administrator, 
Union Territory of Lakshadweep, 
Kavarathi Island - 682 555. 

The Director (Services) 
Administration of the Union Territory 
of Lakshadweep (Secretariat Establishment Section), 
Kavarafli Island 682 555. 

Director of Panchayats 
Union Territory of Lakshadweep 
Kavaratti Island - 682 555. 

The Director 
Agricultura.l Department 
Union Tetritory of Lakhadweep 
Kavaratti Island - 682 555. 

Plani. Protection Officer 
Office of the Plant Protection Officer 
Androth, Union Territory of 
Lakshadweep - 682 557. 	 Respondents 

(By Advocate Mr. S. Radhakrishnan) 

53. OA 38142013 

B. Saidali, S/o late Mohammed Koya 
Palliyacherta, F3andayan House, 
Agatti Island, Union Territory of Lakshadweep. 

K. Muhammed Rafeek, aged 42 years, 
S/o late Muthukoya, Kattampalli Poomada, 
Kalkkandiyod.a 1-louse, Agatti Island, 
Union Tri'itiy of Lakshadweep. 

K.G. Jamaluddin., Aged 40 years, 
S/o late U mniei Ma.riyathoda Kandawargothi House, 
Agatti Island, Union Territory of Lakshadweep. 
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4. 	T.K. Sarommb•i, Aged 36 years, D/o late Kunhikoya 
Keelaillam Thkkeelapura House, Agatti Island, 
Union Territory of Lakshadweep. 	 Applicants 

(By Advocate: Sri N.. Anilkumar) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, Kavaratti. 

The Chairprson., Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep. 

The Employment Officer, Kavaratti, 
Union Territory of Lakshadweep. 

The Director of Panchayat, 
I)epartment of Panchayat, Kavaratti, 
Union Territory of Lakshadweep. 

The Executive Offier/Specia1 Officer, 
Village (Dweep) Pa.nchayat, Agatti Island, 
Union Territory of Lakshadweep. 

The Deputy Collector/ASQ, Agatti Island, 
Union Territory of Lakshadweep. 

The Social Welfare Inspector, 
Women & Chief Development Office, 
Agatti Island, 

	

Union Territory of Lakshadweep. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (R. 1,3 to 7)) 

54. OA 384/2.013 

Ishaque A.C., aged 35, Sb. Junies T., 
BUS Helper, District Panchayat, Kiltan, 
Residing at Arakkala Chetta House, 
Kiltan Island, UT of Lakshadweep. 

Abdul Rasak K.C., aged 37, 
Sb. Kasmikoya P.P., Bus Driver, 
District Paricbayat., Kiltan,. 
Residing at Kaniichetta House, 
Kiltan Island, UT of Lakshadweep. 
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3. 	Noorulla S.M..., aged 39, Sb. Late P.S. Kunhimon, 
Bus Cleaner,ktrict Panchayat, Kiltan, 
Residing at Sife Matizil, Kiltan Island, 
UT of Lakshdweep. Applicants 

S 

(By Advocate: Sri P.V. Mohanan) 

Versus 
1 . 	The Administrator, 

UT of Lakshadwep, 
Kavaratti-682 555. 

Director ofP:nchayat, 	 - 
Department Of Panchayat, 
AdministratiOn of UT of Lakshadweep, 
Kavaratti - 682 555. 

Chief Executive Officer, 
District Panchayt, Kavaratti - 682 555. 

(By Advocate: Sri S. Radhakrishnan) 

55. 0A386/2013 

Respondents 

Jahathali P.P., aged 33 years, Sb. B.C. Udurnan, 
Puthiyapura, Amiii Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

A. ismail, aged 45 years, Sb. Eassa, Andrati Yoada, 
Amini Islan ;Union Territory ofLakshadweep, Pin —682552. 

Khalid Unnam, aged 40 years, Sb. Mohammed Puthumamachetta, 
Arnini lsland, Uriioti Territory of Lakshadweep, Pin —682 552. 

Moosa Peechandani, aged 38 years, Sb. Abdul Khader, 
Mannathachetta, Arnini Island, Union Territory of Lakshadweep, 
Pin —682 552. 

Amanulla A.M., aged 33 years, Sb. Kunju Koorumel, 
Arnini Island, Ui.on Territory of Lakshadweep, 
Pin - 682 552. 

Khalid A.P., aged 35 years, Sb. Alirnohammed, Aliyachetta, 
Amini Island,UiiiOn Territory of Lakshadweep, Pin —682 55. 

Jafeerulla P.C., aged 25 years, Sb. Kidave Naduvatta Chetta, 
Amini Island, Ufiio'n Territory of Lakshadweep, Pin —682 552. 
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Abdul Sa1aiA., aged 38 years, Sb. Khader Thottanada, 
Aminipura, Athirii Island, Union Territoty of Lakshadweep, 
Pin - 682 552. 

Noorul Hassan K.K., aged 38 years, Sb. Abusala Kochu Kannada, 
Kallakakkat, imini Is1nd, Union Territory of Lakshadweep, 
Pin —682 552. 

Jalal B.M., aged  31 years, Sb. KhaderT., Bahija Manzil, 
Thattanoda, Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

11, 	Njeeb A., aged 31, S/o. KidavuT.C., 
Ayeshera, Amini Island, Union Territory of 
Lakshadweep, Pin - 682 552. 

12. 	Nafesath U. a.ged 35 years, DIo. Eassa Kottappura, 
Unnam, Amini Island, Union TerritoPy of Lak.hadweep, 
Pin - 682 552. 	 Applicants 

(By Advocate: Sri Shiraz Bhava VS.) 

Versus 

The Union Territory of Lakshadweep, 
Kavarathi - 682 555, 
represented by its Administrator. 

The Director of Panchayaths, 
Department of Pancliayaths, 
Administration of the Union Territory of Lakshadweep, 
Kavarathi - 682 555. 

The I)istrict PanchayaTh, Arnini, rep. by its Executive Officer, 
Amini Island, Union Territory of Lakshadweep, Pin —682 555. 

The Village (Dweep) Panchayath, Amini Island, 
UniOn Territory of Lakshadweep, Pin - 682 555, 
Represented by its Executive Officer. 	 Respondents 

(By Advocate: Sri 	Radhakrishnan) 

56. 0A388/2013: 

P.P. Amanulla, a.gd38 years, Sb. Sayed 
Mohammed P.K., Puthiya Pandararn, Kiltan. 

2. 	Mubaraka Banu, aged 27 years, D/o. Ibrahirn, 
C. Lavanakkal HOuse, Androlt. 
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3. 	K.. Sajeedkhan, aged 26 years, Sb. Cheriyakoya, 
Kunnel l-Ioue, Amini. 	 Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administtor, 
Administration of th Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

Director of Panchayats, Department of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555.. 

I)epartment of Animal Husbandry, Administration of the 
Union Territory of Lakshadweep, Kavaratti, represented by its 
Director - 682 555. 

Assistant Settlement Officer, 
Arnini Island - 682 554. 

Village (Dwep) ParTchayat, 
Kiltan Island, represeited by its Executive Officer-682 552. 

Village (I)weep) Panchayat, 
Androti lsland rprsented by its Executive Officer-682 553. 

Village (1)we'ep) Panchayat, Amini Island, 
represented by its Executive Officer - 682 554. 	Respondents 

(By Advocate: Sri S. Radhakrishnan) 

57. 0A39012013 

C.N. Abdul Iakem, aged 38 years, Sb. Koya, 
Cheriyanna1l1 House, K.alpeni. 

K.I. Cheriyakoya K.C., aged 48 years, Sb. Pookoya, 
Karupathaillai-n I-Icuse, Kalpeni. 

K.K.Sadique Ali, aged 44 years, Sb. Mohammed C.P., 
Konhankakkàda I-Iouse,Kalpeni. 

C.N. 1-1abusthi, agl 50 years, D/o. Attakoya, 
Cheriyannalla'l Mouse, Kalpeni. 

1-lameedabi, aged 41 years, D/o. Ramala, 
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Pakkath Flouse, Kalpeni. 

6. 	A.T. Sheemabi, 42 yars, Die. Hamzakoya, 
Athanam Thottam House, Kalpeni. 

7 	A K Muthubi, aged 53 yeais, D/o Cheriyakoya, 
Alikakkada HOuse, Kalpeni. 

K.K. 1-labusabi, aged 42years, Dio. Sayed Mohammed Koya, 
Kandamkalam House, Kalpeni. 

Bambathi aged 43 years, [)/o. Aharnmed P., 
Chadachiyoda House, Kalpeni. 

Abdul Saleern M., aged 34 years, Sb. Mohammed A.K., 
Manj iyanam i-Iouse,Kalpeni. 

Naseerna M,P., aged33 years, D/o. Mohammed K.P., 
Mayamkakkputa House, Kalpeni. 

F-Iurnairath P., aged 42 years, D/o. Sayed, 
Poodiyath House, Kalpeni. 

C.O. Balkees, aged 53 years, Dbo. YussafK.V., 
Chadachiyoda [-louse, Kalpeni. 

B. Abdurahirnari, aged 49 years, Sb. Muhmed M., 
Beerandhoda 1-louse, Kalpeni. 

K.C. Abdul Laffar, aged 38 years, Sb. Aboobackcr, 
Kuniyachada Hou5, Kalpeni. 

M. Anwar,aged 37 years, Sb. M.P. Khader, 
Maral House Kalpeni. 

M.P. Hajira, aged 36 years, DIo. K.P. Mohammed, 
Mayamkakkepura House, Kalpeni. 

C.G. Naseema Beeum, aged 36 years, Dbo. Hamzakoya M.K., 
Cheriyacharnar Oath House, Kal.peni. 

K.K. Atakoya, aged 59 years, Sb. Ahamed Kunji Koya, 
Kandamkalam House, Kalpeni. 

Thangakoya,aged 33 years, Sb. Chariyakoya E., 
Koliyala Hodse, Kavaratti. 

1-lussain Au, ãgd 35 years, Sb. Nallakoya, 
Chettipura Hu:se Kavaratti. 



. 

Jaffer, aged 12.years, S/o. Hasan T.P., 
Kaladi I-IousdKavaratti. 

Basheer, aged 36 years, S/o. Mohammed P., 
Kunninarnel House, Kavaratti. 

Amina, aged 42 years, DIo. Aboobacker, 
Thekiapura I-louse, Kavaratti. 

Kadisha, aged 55 years, [)Io. Aboobacker, 
Kunninamcl House, Kavaratti. 

Rahmath, aged 38 years, DIo. Mohammed P.V., 
Alachaoppada I-louse, Kavaratti. 

Raziyabi, aged 33 years, DIo. Au, 
Kunnumpuram House, Kavaratti. 

Sham shadbegum, aged 31 years, D/o. Kuttiyamrncd, 
Kunnam Husc, Kavaratti. 

Jameela, aged 37 years, DIo. Kunhikoya, 
Fathirna Manzil, Kavaratti. 

Lilar, aged 28 years, S/o. Ahamed A.P., 
Kadapurathaillam, Kavaratti. 

Noorul Amen, aged 33 years, Sb. Sayed Buhari, 
Palalam 1-louse, Kavaratti. 

Abdul Rasheed, aged 23 years, Sb. Hasainar, 
Umbiyapura House, Kavaratti. 

Hussain B., aged 43 years, Sb. Kunhi Kunhi P., 
Biranthoda House, Kavaratti. 

Moharnmedali'T.P., aged 35 years, 
Sb. Aboobacker K.K., The1ddlaura I-louse, Kavaratti. 

Sajid Kha.n, aged 39 years, Sb. Sayed Koya, 
Edanilarn 11otise, Kavaratti. 

Jassin C., agd 33. years, Sb. All K.P., 
Chonarn Hocse, .Kavaratti. 

Mohammed Raff, aged 37 years, Sb. Hamzath Haji A.P., 
Molokepura House s  Kavaratti. 



Mohammed Shaffee P.A., aged 35 years, S/o. Kuji Seedi Koya, 
Puthiya Alikom, Amini. 

Abdul Raheem, aged 34 years, S/a. Abdu Rahiman, 
Aynepura Hqi4se, Kavaratti. 

Mushin, aged39 years, S/a. Nallakoya, 
Kuttithayapura House, Kavaratti. 

AkbarT.P., a'ed 33 years, Sb. Kidave K., 
Tharamrnakepura I-louse, Kavaratti. 

Faizel 1-lussain, aged 37 years, Sb. Shahul Hameed, 
Palamkakkada House, Kavaratti. 

Najumudeen P., aged 36 years, Sb. Shamsul Noor, 
Pallicaham I-louse, Kavaratti. 

Shihab, aged35 years, Sb. Kunhirnoideen, Mullapura House, 

Kavaratti. 

Aman, aged 37 years, Sb. Aboobacker, Kaladi House, 
Kavaratti. 

46, Raheern A., dd 30 years, S/a. Khader, Agarn House, 

Kavaratti. 

Firozkhati, aged 27 years, Sb. Sayed Poo, 
Ullikanapur House, Kavaratti. 

Abdul Hashim M.I., aged 33 years, S/a. Attakoya, 
Mukriya 111am I-louse, Kavaratti. 

Kadisha, aged 44 years, D/o, Ukkas, 
Umbiyapura House, Kavaratti. 

	

50 	C P A'bdul Razak, aged 42 years, S/o. Mohammed, 
Chamayathapuia 1-louse, Kavaratti 

K. Abdul Rasheedu, aged 42 years, Sb. Harnzath, 
KunhiiyodaJiouse, Kavaratti. 

C.P. Raheem, aged 31 years, Sb. 1-lameed, 
Chandipura 1-louse, Kavaratti. 

M.T.P. Habeeb Rahtnan, aged 43 years, Sb. Khalid, 
Melathiruvathapura 1-louse, Kavaratti. 



Moominath, aged 37 years, DIo. Kidav, 
Neliyarnpura House, Kavaratti. 

1-lalima, aged 35 years, DIo. Koyamma, 
Tha1eekepuraHouse, Kavaratti. 

SayedAbdu1aheem, aged 46 years, Sb. Haji Sayed Shaikoya, 
Umrnarmanobda House, Kavaratti. 

Abdul ReheeTn, aged 30 years, Sb. Hamzath, 
Mannayapura House, Kavaratti. 

Mullabi U.P., aged 38 years, D/o. Hamzath, 
Ulikanapura House, Kavaratti. 

Sayed Abdul Jaleel, aged 39, Sb. Abodbacker, 
Puthiya Kunnàinkalam, Kavaratti. 

Muhsin, aged 38 years, Sb. Koyamma, 
Kunnumpura I-louse, Kavaratti. 

Seethi Koya, aged 39 years, Sb. Cheriyakoya, 
Edanilarn I-louse, Kavaratti. 

Mariyornnabi, aged 36 years, Dbo. Mohammed, 
Kattikulam House, Kavaratti. 

Mohammed Shàfl, aged 33 years, Sb. Ahamrned Haji, 
Pakichipura House, Kavaratti. 

Mubeena, aged 23 yars, I)bo. Sayed Poo, 
Ne1iyátipuraHouse, Kavaratti. 

Salma,.aged 22 years, Dbo. Cheriyakoya, 
Vadaki:1.a pura House, Kavaratti. 

Muhammed,aged 32 years, Sb. Attakoya, 
Vadki lapura, Kavaratti. 

Sairahanu P.E., a:ged 31 years, D7o. Sayed Shaik Koya, 
Madal 1-louse, Amini. 

Mohammed Ali P.M., aged 27 years, S/o. Harnza, 
PuihiyaManzil, Amini. 

CherkOa;d4i yrs, Sb. Abdul Khader, 
Pandaiam I-louse, Arnini 
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Cheriykoya ;M.C. aged 32 years, Sb. Hameed, 
Melachetaa House,Kadmath. 

ShafeeV.P., aged 39 years, Sb. Ismail, 
Vadakki1apuá I-IOU se, Kadmath. 

Fazeerali N.M., aged 25 years, Sb. Kahalid, 
Noor Mahal, Kadmath. 

Shahul Harneed, aged 21 years, Sb. Ibrahim, 
Melachetta 1-lOuse, Kadmath. 

Najmudeen P.N., aged 28 years, 
Sb. Cheriyakoya, Puth iyathanoda House, Kadmath. 

Mohammed Iqubal, aged46 years, Sb. Khader, 
Attalada Hoi.ise,Androth. 

Muthubi A.K., aged 42 years, Dbo. Muthukoya, 
Appu.rakkat House, Androth. 

Hajarommabi E.K., aged 40 years, Dbo. Shikoya, 
Edayakkal I-louse, Androth. 

BadarudheenKoya A.B., aged 38 years, Sb. P.S.J. Thangal, 
Al iyathamrnda 13 ithathabiyyapuram House, Androth. 

Asrnabi, aged 38 years, Dbo. Koyamma A., 
Mayyampokkada I-louse, Androth. 

Shahnaz Beegum C.P., aged 36 years, D/o. Nallakoya, 
Chattapokkada l-Ioue, Androth. 

Fathimath Suhara, aged 38 years, Dbo. Koyamma, 
Bappathiyoda I-louse, Androth. 

Nusaiba A, a.ged 45 years, I)bo. YousafM.P.,. 
Achammada 1-louse, Androth. 

81 Khaulath I.., aged 38 years, Dbo. Na! lakoya T.; 
Lavanakkal House, Androth. 

BaihaT., aged 37 years, [)/o. Pookunhikoya, 
Thailath 1-louse, Androth. 

Rahamth P., aged 42 years, Dbo. Koya Kiadve, 
Pathada HoUse, Andtoth. 



• 	•• 

86. 	Naseera.a.riti M.K., aged 40 years, D/o. Kunhi Koya, 
Moolalód H6use,Androth. 

87., Kadeeshommabi L., aged 40 years, DIo. Sethi M., 
Lavanakkal I-louse, Androth. 

Sarommabi T., aged 43 years, DIo. Aboobacker, 
Thachery.House, Androth. 

Mullapoo M.K., aged 39 years, DIo. Koya, 
Maidandurakatt House, Androth. 

Hafeera L., aged 39 years, DIo. Koyamma K.P., 
Lavanakkal House, Androth. 

Aysurnrnabi T., aged 45 years, D/o. Muthukoya K.P., 
Thachery House, Androth. 

Habeebath A., aged 42 years, D/o. Muthukoya K.K., 
Ayinarnmada HOuse, Androth. 

Muthubi P.M., aged 42 yeas, DIo. Yakoob, 
Puthammadam House, Androth. 

Ramlath Beeurti, aged 42 years, D/o. Sherukunhi, 
Kunriel House, Androth. 

Hameedath M..., aged 43 years, D/o. Siddiqu M.K., 
Makket House, Androth. 

Safiya.i M., aged 39 years, D/o. Na!lakoya M., 
MathiI1-Iousë; Aridroth. 

	

97, 	Rahil M., aged 39 years, DIo. Nallakoya, 
MathilHouse, Androth. 

Hussain P.P., aged 45 years, Sb. Aboo Sala, 
Poovinapura House, Androth. 

Attakoya, aged 56 years, Sb. Asainar K., 
Attalada I-louse, Androth. 

Husai'1E.K., aged 48 years, Sb. Seethkoya, 
EdayakkaI H9lse, Androth. 

101. Sayeed.Mohthnmd Koya L., a.ged 54 years, Sb. Kader P., 
Lavanalka1 House, Androth. 



Hussain K., aged 50 years, S/o. Sayeed Bhkari T.M., 
Kunnashada House, Androth. 

Ismail, aged 40 years, Sb. LavaBurhikage Moosa, 
Kunnuinange 1-louse, Androth. 

Subaidabi, aged 37 years, D/o. K.K. Sayedmohammed, 
Pathada I-louse, Androth. 

Pookunhi, aged 31 years, Sb. Saye Mohammed, 
Keechelarn House, Androth. 

106, M.P. Mohanmed Hussain, aged 35 years, 
Sb. Kidave,JVoodampura House, Androth. 

(By Advocatè:Sri K.B. Gangesh) 

Versus 

Applicants 

The Adminis1trator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

Director of Panchayats, Department of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavar4tti - 682 555. 

Direct6r, I)epartrnent of Labour and Employment, 
Admirijstrati9n of the Union Territory of Lakshadweep, 
Kavaràtti - 682 555. 

Department of Education, Administration of the Union Territory 
of Lakshadweep, Kavaratti, represented by its Director —682 555. 

[)epartment of Agriculture, Administration of the Union Territory of 
Lakshadweep, Kavaratti, represented by its Director -, 682 555. 

[)epartnent of Women and Child Development, 
Administration of the Union feri itory of Lakshadweep, 
Kavaia.tti, iepresented by its Directoi - 682 555 

	

7 	Department of Fisheries, Administration of the Union Territory of 
Laksheep, Kavaratti, iepresented by its Director - 682 555 dw  

8. 	Departnent of Animal Husbandry, Administration of the Union 
TerritOry of Lakshadweep, Kavaratti, 
represented by its Director-68255 5. 



9. 	Lakshadweei Khadi and Village Industries Board, 
Kavaratti, reresented by its Chairman - 682 555. 

10, 	Revenue Su.'Divisional Officer, Kavaratti Island –682555. 

1. 	Sub Di.isiojal Officer; Arnini Island - 682 554. 

12 	Assistant Engineer, LPWD Sub Division, Andrott Island-682 553 

Lakshá4*eDkt;rict Panchayat, District Panchayat (HQ), 
Kavaratti, 

represented by its Chief Executive Officer– 682 555, 

Village (Pwep)  Panchayat, Kalpèni Island, represented by its• 
Executive Officer 682 551. 

Village(Dweep) Panchayat, Kavaratti Island, represented by its 
Executive Officer - 682 sss. 

16, 	Village (Dweep) Panchayat, Amini Island, 
represented by its Executive Officer– 682 554. 

Village D*ee)Pnchayat, 
Kadariath Isifand,  represented by its 
ExecUii\e Officer - 682 553. 

Vil1ag (Dweep) Panchayat, 
Androth:island, represented by its 
Executive Officer 682 552. 	 Respondents 

[By Advocate: Sri S. Radhakrishnan (R1-8 & 10-18)] 

58. OA 392t2O,0 

1-lussain, Sb Aboosala, 
Sara1mappada (Konchukakada) House, 
Agatj-i,resntly working as Cleaner, 
RGS H pita!, Agatti 

Shukoor. S/b late Kidave, 
Pakrumupanfbda House, Agathi, 
Preseritl 	'qtkit as Cleaner, 
RGS HOpitaI, Agatti. 

Latheef, SVd Atra.kya, 
Kalkaridida Hus', Agathi, 
Presently wb'rking as Cleaner, 
RGS 1-lospital, Agatti 



4. Hameedath, D/o Koy:assan, 
Aynepara House, Agathi, 
Presently working as Cleaner, 
RGS I lospital, Agatti 

5 Subaida, D/o Mohamed, 
Kulalioda House, Agathi, 
PlesentI\ woiking as Cleaner, 
RGS Hospital,Agatti. 

 Hajara, D!o late Hyder, 
I3eepapada House, Agathi, 
Presently vorking as Cleaner, 
RGS 1-lospital, Agatti 

 Sheernabi, D/o late Shamsuddeen, 
Beepapada Holuse, Agathi, 
Presently vo -king as Cleaner, 
RGS i-Iospital,.Agatti. 

 Abida, D/o Hameed, 
Makkiyachoda House, Agathi, 
PreSehUy working as Cleaner, 
RQL Hospital,Agatti. 

9; Sulaikla, Did Moharned, 
Koylarn House, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

10 Sulaiinan, S/o Harnza, 
Kalaniihthiyoda House, Agathi, 
Piesently working as Cleaner, 
RGS 1-lospital, Agatti 

11 Maharnood, S/o Koyassan, 
Amperpally 1-louse, Agathi, 
Presentl' working as Cleaner, 
RGS Hospital, Agatti. 

12. Saifulla, S/a Abdurahiman, 
Mariyathoda House, Agathi, 
Piescntly woiking as Cleaner, 
RGS I Rspitl, Agatti 

13 
j 	i l  Abdu1rnan, S/o late Harnza, 

M1a11ri Huse, Agathi, 
Piesent1,' wking as Dhobi, 
RGS 1-Tospital, Agatti 



	

14. 	Abd!.lder' Sb Urnmer, 
Bk61i House, Agathi, 
Pies&t''oking as Dhobi, 
RGS Hopifl. Agatti.. 

	

15, 	Abdu11a.,S/ohalid, 
Kandavãr Gothi House, Agathi, 
Presently wthking as Cleaner, 
RGS Hospital, Agatti. 	 Applicants 

(By Advocate: Sri R. Rarnadas) 

Versus 

	

1. 	The Adiinisftator, 
Un i oi Ferritqr y of Lakshadweep, 
Kavártti .-6825 55 

2 	'1 he Chairpei son, 
ViIl(Dw) Panchayat, 
Agatti)s!ancF Union Territory of Lakshadweep 682553 

	

3. 	The M.c1ical Officer in charge, 
Corn.rpunity I1ealth Centre, Agatti Island, 
Uni [Territory of Lakshadweep 682553 	 Respondents 

(By Advd'at'e Sri S. Radhakrishnan (RI &3)) 

	

59 	OA 3I2013 

.C.Noy aged 44. years, 
Sb Siiaj, Chekireyarnrnakada House, 
Kadaniat, Skilled Labourei, 
Office ofthe Assistant Engineer Electrical, 
Eectric1 'Sub' Division, Kadamat. 

K.P.Jã11udeen, aged 41 years, 
S/o I1ainèedMadkinachetta.,.Kattipura House, 
Skilled Labouier, 
Offic 	Assistant Engineer Electrical, 

	

• 	E1ctricaI, SUb: Division, Kadarnat. 

KJ. 3atli4,,aged 31 years, &o late Na!Iakoya 

	

• 	';Kunhijàhd1',House, Kadarnat, Skilled Labourer, 
011ce of thà Assistant Engineer Electrical, 
Electncal Su Division, Kadarnat 

B'.N4.Asadul.Ja, aged .42 years, So Harneed Melachetta, 



9' 

B iriv 	i dHuse, Kadarnat, Skilled Labourer, 
Offlec d IT heMsistant Enineer Electrical, 
Electrical Su:bDivision, Kadarnat. 

5. 	K.P:.Kunhikoya, aged 41 years, S/o late Hassainar, 
Keeiaëherry House, Kadamat, Skilled Labourer, 
O[flce of the Assistant Engineer, Electrical, 
Electrical SDivision, Kadarnat. 	 Applicants 

(By Advocate: Sri. R. Sreeraj) 

1. 	The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti-682555. 

2. 	The DirectorofPanchayat, 
Department 6FPanchayat, 
Administratibn o.f Union Territory of Lakshadweep, 
Kavaratti- 682 555. 

3. 	The Chief Executive Officer, District Panchayat, 
Kadamat-682 556. 

4. 	The Asistant Engineer, Electrical, 
Electral Sub Division, Kadamat-682 556. 

5 	'1 he CHixpeison, 
Vil.lge 'D\\ p  Panchayat , Kadamat-682 556. 

(By AdvocáiëSri S, Radhakrishnan(Rl -4)) 

60. 0A394/2013 

U.P. Japal$/p C.O. Koyamma, aged 39 years 
woi king as Skilled Labouiei, 
Animal Flubandry Unit, 

of Lakshadweep, Kalpeni-682 557 
and re 	:g at Umprampappada House, 
Kae 1land-682 557. 

T.P.thk'à, S/o late M.K. Hamzakoya, aged 43 years 
worliPigs S1illed Labourer, 
AninFfsbndry Unit, 
UniohTerritóiy of Lakshadweep, Kalpeni-682 557 
and isi.ding at l'hithiyapada House, 
Kalpeni lslarId-682 557. 

M. Hyder, S/ 6 late M.K. Yousef, aged 43 years 
workihgás Casual Labourer, 



Animal Husàhdry Unit, 
Union. Terit r' of Lakshadweep, Kalpeni-682 557 

and residing .t: Manchiyanam House, 
Kalpebi.islarid-682 557. 

 K.Q. Mohammed Ibnuaffer, S/o K.P. Sayed, aged 44 
yers, ' orki4 	as Casual Labourer, 
Anipial I lusbandry Unit, 
Union Juitory of Lakshadweep, Kalpeni-682 557 
and:isfding; Kakatchiyoda House, 
Kalpeni Island-682 557. 

 M,K. Naseer, S/o P.Cheriyakoya, aged 33 years 
working as Caual Labourer, 
Animal Husbandry Unit, 
Union Territory of Lakshadweep, Kalpeni-682 557 
and residingtt Malnikakkada House, 
Kalpeni Island-682 557.. 

 M. Kalam, SoM.C. Muthukoya, aged 34 years 
woikirg as Casual Labourer, 
Anithal Hub.nd.ry Unit, 
Union /J  ei i itoly of Lakshadweep, Kalpeni-682 557 

and, 	esidin 	t Maral House, 
1Ka1êii Isl 1 d-682 557. 

 K.K. 'Abhaimed Rfeeque, S/o V.K. Kojankoya, aged 45 
year, working as Casual Labourer, 

Animal .Husbandry Unit, 
Union Terif.ry of Lakshadweep, Kalpeni-682 557 
anes.idirittKandamka1am House, 
Ka!eni. 	slnd-682 557. 

8 M 	unhtkya, S/o late M C Ahrnedkunji, aged 47 years 
Labourer, 

Anithai r l liisandiy 	UOit, 
Union Liritdry of Lakshadweep, Kalpeni-682 557 
and resiingt Maral House, Kalpeni Island-682 557 

 K.Q. Ab.ul Salam, S/o P. Assainar, aged 39 years 
working as  Casual Labourer, 
Ahjmal Husbahdry Unit, 
UniOn Territôr' of Lakshadweep, Kalpeni-682 557 
and residing at' Kakatchiyoda House, 
K1perii Ilarid-682 557. 

 P. 	f1tsthafa, S/o late Sayedmuhammedko'a, 
aged 47 reais, woiking as Casual Labourer, 
Al 	/usbq.idry  Unit, 
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• 	Unioh Territór of Lakshadweep, Kalpeni-682 557 
and residing bt, Pokkarappada House, 
KalpeniisIarid682 557. 

........................ 
(By Adv.oeat: Si 1Unnikrishnan) 

Versus 

The Adminisrator, 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

The Director of Panchayat, 
Department olPanchayat, 
Union TerritOry of Lakshadweep, 
Kavaratti;-682555 	... . 

The Chief Eecutive Officer, District Panchayat, 
Unibr 1'erriiry of Lakshadweep, 
Kavartti62555 

4 	The Veterinay Assistant Surgeon, 
Vi11age [)weep Panchayat, 
Kalpeni-682 57 

(By Advocate: Sri S. Radhakrishnan) 

61. 	OA 395I20113 

Sai'nulAb.id, S/o Yusuf, aged 40 years, 
Chei yd1+maI!a1a I-louse, Kadamat, 
I leipel 1-distict Panchayat, Kadarnat 

Ab!Shukb, S/o Sayed Au, aged 41 years, 
Ukkayàchettâ House, Kadamat, 
Bus [)river, District Panchayat, Kadamat. 

M. Khálid, Sb Nadeer, aged 43 years, 
Madurakani House, Kadamat, 
Helper, District Panchayat, Kadarnat. 

AyoOhkhàn, S/o Kunhikoya, aged 37 years, 
Keertljii ; N'1aha1 House, Kadarnat, 
I-1e1pe Disti ict Pane hayat, Kadamat 

(By Advae Sri R Sreeraj) 

Versus 

App 1 icants 

Respondents 

Applicants 



. 

2 

3 

SL 

'Fhe :Ani5tI.ator 

Uiiioi 	i itoiy of [ akshadweep, 
Kavai684 555 

The Direötoof Panchayat, 
Departiient fPanchayat, 
Administration of Union Territory of Lakshadweep, 

Kavaratti-682555 

The Ch ci Executive Officer, District Panchayat, 
Kavaratti682 55, 	 Respondents 

(By Advocate: Sri •S.. Radhakrishnan) 

62. OA 400/2013 

1 	P P Siiaj, aged 44 yeats, S/o M. Subaii, 

Puth.iyaIPapaam House, Agatti Island, 
o  UfliQn erritr' of Lakshadweep. 

Noushad A1i 2iged 32 years, Sb U. Sabjan, 
Kee1aSaramiiia Pada House, Agatti Island, 

UniOn 1,"'erritbry of Lakshadweep. 

M.I. Abdul Naser, aged 28 years, S/o M. Abdul Rahirnan; 

Me1floyn 1-louse, Agatti Island, 
ni Uon 1 cii itoty of Lakshadweep 
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	F 'Kh1ic, aged 30 yeais, Sb Kidave, 
Mela lllamdoUsc, Agatti Island, 
Union 1 urtoiy of Lakshadweep 

K.CA13Ul : ukoor, aged 38 years, S/o Kasmi, 

Kariyaac1tta . HoUSC, Agatti Island, 

UniOn Terrtry of Lakshadweep. 

M.P. NizanUddin, aged 27 years, S/o M. Abusala, 
Melapura House, Agatti Island, 
Unio . n F'Orritory oiLakshadweep. 

(By /\dvca{c A Srl N Anilkumal) 

Versus 

The Adi'inistrator, 
Union Territory of Lakshadweep, 
Kavaratti.-685SI 

2. 	The Chairpeison, 	. 

Applicants 



Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep 682553 

The Employment Officer, Kvaratti, 
Union Territory of Lakshaweep-68255:1 

The Director of Panchayat, 
I)epartment of Panchayat, Kavaratti, 
Unioh Territory of Lakshadweep-68255 I. 

The Chief' Executive Officer/Special Officer, 
Village (Dweep)Panchayat, 
Agatti Island, UnionTerritory of Lakshadweep-682553. 

The Deputy Collector/ASO, 
Agatti Island,iinion Territory of Lakshadweep-682553. 

(By Advocate: Sri S. Radhakrishnan) 

63. 	04 404/2013. 

Nadirsha N.P., S/o Nallakoya P.V., 
aged 31 years, Nenampappada (House), Kalpeni Island. 
Union Territory of Lakshadweep, 
Working as Casual Labourer in the 
i)epartment of Science & Technology- Kalpeni Dweep. 

Affefüdheen A.K., 
S/o Cherikoya K, aged 30 years, 
Akkara (House), Kalpeni Island. 
Union Territory of Lakshacj\veep, 
Working as Casual Labourer in the 
I)epartment of Science & Technology - 
Kalpeni Dweep. 	 Applicants 

(By Advocate: Sri Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

V ers us 

TheAdministi'ator, 
Union Territory of Lakshadweep, Kalpeni. 

2. 	The Chairperson, 
Village (Dweep) Panchayat, Kalpeni. 

The Director of Pa.nchayat, 
Department of Panchayath, Iavaratti-6825 55. 



-

4. 	The Director, 
Department of Science & Technology 
Kalpeni. 	 ., 	Respondents 

(By Advocate: Sri S. Radhakrishnan (RI ,3 & 4)) 

. 

64. 0A406/2013 

M.P. Shihabudheen, aged 30 .  years, 
S/o E.C. Mohammed Au, 
Skilled I.abourer, Animal Husbandry Unit, Kiltan, 
Residing at Malayampura, Kiltan Island. 

(By Advocate: Sri P.V. Mohanan) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

Director of Panchayat, 
Department of Panchayat, 
Administration of Union Territory of Lakshadweep, 
Kavaratti-682555. 

The Veterinary Assistant Surgeon, 
Office of the Veterinary Assistant Surgeon, 
(Animal 1-lusbandry Unit), 
Kiltan Island, Lakshadweep-682 557. 

The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan-682 557. 

Applicant 

Respondents 

(By Advocate: Sri S. Radhakrishnan (RI-3)) 

65. 0A413/2013 

AsifAjnad,, S/o Bader, aged 26 years, 
Pathurnmathoda (House), Kiltan Island, 
U.T. of hakshadweep, Working as 
Homeopath Ic Attender in Homeopathic Unit 	I . 

Kiltann Dweep. 	 Applicant 

(By Advocate: Mr. Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 



 The Administrator, 
Union Territory of Lakshadweep, 
Kayaratti-682555. 

 The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

 I)irector of Panchayat, 
Department of Panchyath, Kavaratti-682555. 

 Mission Director, 
NdLional Rural Health Mission, Kavaratti-682555. 

 Medical Officer in Charge, 
Primary I-Iealth Centre, Kiltan Island. 

(By Advocate.: Sri S. Ràdhakrishnan (Ri, 3 to 5)) 

66. 0A423/2013 

 Abdul Kareem C., aged 42 years, S/o Subair P.P., 
Chonam House, Agatti. 

 Ubaid V., aged 35 years, S/o Bamban, 
Valiya 111am, Agatti. 

 Mohammed M., aged 40 years, S/o Basha A.P., 
Moothammada House, Agatti. 

 Hafsath M., aged 46 years, D/o Ummer, 
Moothammada House, Agatti. 

 Maviya U., aged 48 years, S/o Ahamed, 
Uriyoda House, Agatti. 

 Umilla T.P., aged 54 years, D/o Khader, 
Thekkilappura House, Agatti. 

• 	 7. Ummer C.K., aged 54 years, S/o AlifT.P., 
Chekkakkal House, Agatti. 

8. Aboobacker P.K., aged 31 years, S/o Koyassan, 
Puthukotta House, Agatti. 

9 Mohammed T.P., aged 39 years, S/o Hamza, 
Thoppumpadi House, Agàtti. 

Respondents 



H 

	

10. 	Saromma M., aged39 years, D/o Hamza, 
ivlariyathoda House, Agatti. 

	

11, 	Ashra[' A.K,, aged 42 years, S/o Ahamed M., 
Achan Kuttiyoda House, Agatti. 

12. 	Abdul lazzak R., aged 33 years, S/o Hamza U., 
lou11amrnada House, Agatti. 

13, 	Shaffabi PP., aged 36 years, D/o Hamza K., 
Puthiyapura 1-louse, Agatti. 	 Applicants 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

TheAdministrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-68255.5. 	. 

Director of Panchayats, 
Department of Panchayats, 
Adrriinistration of the Union Territory of Lakshadweep, 
Kavaratti-6825 55, 

Director of Education, 
Directorate of Education, 
Administration of the Union Territory of Lakshadweep, 
Kavaratii-6825 55. 

4, 	Village (Dweep)Panchayat, 
Agatti Island represented by 
its Excecutive Offtcer-682554. 	• 	 . 	Respondents 

(By Advocate: Sri S. Radhakrishnan ) 

67. 	()A 44'//2013. 

Aboosa11h;.S/ Rsheed Koya, 
Padalapura, Kiltan Island. 
Union Territory of Lakshadweep, Pin-682558. 	 Applicant 

(By Advocate: Sri Shabu Sreedharan) 

Versus 

1. 	Union 'l'eiritory of Lakshadweep represented 
by the Adriiinistrator,. 
Kavaratti Island. Pin- 682555. 



The Dirctor of Panchayat, 
Union Teri tory of Lakshadweep, 
Kavaratti lsland Pjn- 682555, 

The Chairperson, 
Village (Dweep) Panchayat, 
Kiltai Jsland. 
Union lerritory of Lakshadweep, Pin-682558. 

The l:xccutive Officer, 
Village (Dweep) Panchayat, 
Kiltan Island. 
Union Territory of Lakshadweep,  Pin-682558. 

The Assistant Engineer, 
Electrical Sub Division, Kiltan Island. 
Union Territory of Lakshadweep 
Pin-682558, 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (RI, 2, 4& 5)) 

68. OA 453/2013 

I. 	Hameed K., S/o Abdul Rahrnan, aged 36 years, 
Keelazi 11am I-I) Kiltan Island. 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshadwcep Building Development Board, Kiltan. 

Saleem K., S/o Badar K, aged 28 years, 
Kuttukum (H) Kiltan Island, 
Union Territory of Lakshadweep. 
Work ftig  as Casual labourer in 
Lakshdweep Building Development Board, Kiltan. 

1-lisminoor, S/o Mohammed, aged 38 years, 
Pakkiyoda (H) Kiltan Island., 
Union Territory of Lakshadweep. 
Working as Casual laboirer in 
Lakshadwcep Building Development Board, Kiltan. 

Ponkutti, S/o Pookoya, aged 48 years, 
Surambiyoda (H) Kiltan Island, 
Union Territory of Lakshaweep. 
Work iig as Casual Labouter in 
Lakshadweep Building Development Board, 
Kiltan., 	 Applicants 



	

..... 	1-.,• 	 . 

lo 

(By Advocate: Mr. Graskious Kuriakse, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

	

- 	 Versus 

The Administrator, 
Union Territory of Lakshadweep. 

The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

Secretary, 
Lakshadweep Building Development Board, 
Kavaratti. 

Director of Panchayat, 
Departoent of Panchayat, Kavaratti, 	 Respondents 

(By Advocate: Mr. S. Radhakrishnan (RI, 3 to 4)) 

69. 	O.A No. 488/2013 

Salmath 
D/o. Sayed Koya 
Madapally 1-louse 
Chetlat Island. 	 Applicant 

(By Advocate Mr. K.B. Gangesh) 

Versus 

The Administrator, 	. 
Admintration of the Union Territory 
of Lak5hadweep, Kavaratti - 682 555. 

The Director (Services) 
Administration of the Union Territory 
of Lakshadweep (Secretariat), 
Kavaratti— 682 555. 

Department of Science and Technology 
Union Territory of Lakshadweep, 
Kavarathi —682 555. 
Represented by its Director. 	 Respondents 

(By AdvocatMr. S. Radhakrishnan) 

70. 	OA 492/2013 



K. Bushra Bgum, W/o 1-lakeem, 
Aged 27 yea, Casual Labour, 
Office o [the Veterinary Assistant Surgeon, 
Animal I-Iusbändry Unit, Amini. 
Lakshaclweep-682 552. 	 Applicant 

(By Advocate: Sri V.B. Harinarayan) 

\/ersus 

Union of india rep. By 
the Administrator, 
Union Territory of Lakshadweep, 
Kavaratti Island, Pin- 682555. 

The DiI'ector of Panchayat, 
Departent of.Panchayt, 
Union Territory of. Lakshad weep, 
Kavaràtti Island- Pin- 682555. 

The Veterinary Assistant Surgeon, 
Animai'Husbandry Unit, Amini. 
Union Territory of Lakshadweep-682 552. 

The Chairperson, 
\'illage (Dweep) Panchayat, 
Amini, Lakshadweep -682552. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (Ri-3)) 

71. OA 499/2013 

Rahmàth Beegum Keelakunnikkam, 
W/o. Mohammed B.K, 
Data Entry Operator (MGNREGA), 
Sub-Divisional Office, 
Kadamat Island, 
Union Territory of Lakshadweep. 
Residing at Keelakunnikkarn House, 
Kadamat Island 
Union'I'erritory of Lakshadweep, PIN —682 556. 

2. 	Mohaiied Shafi Qraishi Malika, 
Sb. M. Sayeclali, 
Data Entry Operator (MGNREGA) 
Village (Dweep) Panchayat Office (MGNREGA) 
Kadamath Island, Union Territory of Lakshadweep, 
Residing at Malika I-louse, 
Kadamat Island, 



(02- 

Union Territory of Lakshadweep, PIN —682 556 

(By Advocate Mrs. Sreedevi Kylasanath) 

Vrus 

The Administrator, 
Union Territory of Lakshadweep, 
(Depaitment of Rural Development) 
Kavaratli. 

The District Programme Coordinator, 
MGNREGA, Kavarathi, 
Union Territory of Lakshadweep. 

The Programme Officer, 
National Rural Employment Guarantee Act, 
Office of the Programme Officer, 
National Rural EnplOyment Guarantee Act, 
Kadamat, Union Territory 
of Lakshadweep. 

(By Advocate Mr. S. Radhakrishnan) 

72. OA 507/2003 

Muthu.Koya K 
Casual Labour, Street Light Maintenance 
Village Dweep Panchayath, Amini island 
Union Territory of Lakshadweep 
Permanent address : Kunninamel I-louse 
Amini Island, UnionTerritoty of Lakshadweep 
Pin - 682 552 

. 

App! icants 

Respo id ents 

Applicant 

(By Advocate: Mr.TCG Swamy) 

Versus 

The Ad;iinistrator 
Union irritory of Lakshadweep 
Lakshdweep Administration 
Kavaratti - 682 555 

The Executive Engineer 
(Department of Electricity) 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Secretary (Panchayats) 
(Directorate of Panchayats) 



Administration of the Union Territory of Lakshadweep. 
Kavaratti - 682 555 

4, 	The Chairperson 
Village Dweep Panchayat 
Arnini island, 
Union Territory of Lakshadweep - 682 552 

The As:istant Engineer (Eie) 
Electric.ai Sub Division 
Union Territory of Lakshadweep 
Arnini island - 682 552 
The Director 
([)irectorate of Panchayats) 
Administration of the Union Territory of Lakshadweep 
Kavai'atti - 682 555. 	 . Respondents 

(By Advocate: Mr.S.Radhakrishnan (R 1 -3,5&6) 

73. 	O.A No. 509/2013 

Maleeha Beegurn K.C. 
D/o. Indeen Kandilath 
Kaval bietta 1-louse, Androth. 

Shahiclä Beegurn K. 
D/o. i-Iarnzakoya 
Kandlath House,Androth. 

SubaidaM. 
D/o. Kidave U.K 
Makke House, Androth. 

AyshaBegurn P.V.K 
D/o. Ya1oob P..K 
Puthiyentamve1i Kad 
Androh: 

Rahmath Beegurn K 
D/o. 1-Iamzakoya P.P 
Kunhali i-louse, Androth. 

I'hahiia L. 
D/o. Seethi Nallal 
Lavankai 1-louse 
And roth. 

Subaidà A. 
D/o. Syed Mohammed M. 



Aliyathara I-louse, Androth. 

Fathimathu Suhurabi P.V.K 
DIo. Maj.eed P.V.K 
Pentarribeli IKad, Androth 

Siyad Khan L. 
S/o. Kwihikoya A. (Late) 
Kandilath I-louse, Androth. 

RaisaK. 
D/. Badarudheen Melechetta Mechery 
Kadiyammada I-louse, Androth. 

	

11 . 	1-laseena Beegum C.P.l 
D/o. Abdulla M.P 
Chernmachery Puthiya II lam House 
And roth. 

	

12 	1-labsabi P.U.P. 
D/o. Fâkarukdheen K. Cheriyadam 
Ummaffiabiyapura House, Androth. 	 Applicants 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

	

I. 	The Administrator, 
Ad rn initration of the Union Territory 
of Laks1adweep, Kavarathi - 682 555. 

	

2. 	Directte of Industries 
Union lT rr itory of Lakshadweep 
Kavarthi, represented by the 
Director of Industries - 682 555. 

3.Coir Supervisor 
Coir Production Centre, Androth - 682 557. 	Respondents 

(By Advocate: Mr. S. Radhak.rishnan) 

74. 	OA 510/20113 

Ilaseera@ 1-laseenabi Therakkal 
1 heiakka1 1-louse, Kadamath 
Data 	Operator 
\/illagë,weep Panchayath, Kadamath 	 Applicant 

(By Advocate: Mr.R.Sreeraj) 

S 



\/ersus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Executive Officer, 
Village (Dweep) Panchayath 
Kadamat -- 682 556 

The Chairperson 
Village (Dweep) Panchayath 
Kadamät - 682 556 

5, 	The District Programme Coordinator 
MGNkEGA, Kavaratti - 682 555 

6. 	The Sub Divisional Officer and 
Programme Officer MGNREGA 

Kadamat - 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (RI -3,5&6) 

75. OA 557/2013 

I. 	K.V.Naseer 
Kodavalappu House, Kiltan 
Cook, Government Senior Secondary School 
K i I tan 

2. 	K.P.Dawood 
Kilappura I-louse, Kiltan 
Peon, Government Senior Secondary School Applicants 
Kiltan 	 Applicants 

(By Advocate: Mr.I.Sreeraj) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratli - 682 555 

2. 	The Director of Panchayath 



to 	 S 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti —682 555 

The Executive Officer, 
Village (Dweep) Panchayath 
Kiltan - 682 558 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan - 682 558 

The Principal 
Government Senior Seconday School 
Kiltan - 682 558 	 Respondents 

(By Advocate: N4r.S.Radhakrishnan (R1-3 & 5) 

76. OA 566/2013 

SaflyathS 
Cook, Government High School 
Kadamath 
Residing at Pallam, Kadamath Island 
U ni on Territory of Lakshadweep 

P.P.Ismail 
Cook, Government J.B.School 
Kadamath 
Residing at Kadamath Island 

M.P.Attakoya 
Cook, Government J.B.School 
Kadamath 
Residing at Kailiyammakada 
Kadamath Island 

K.K.Khalid 
Cook, Government J.B.School 
Kadamath 
Residing at Biriyommada 
Kadamath Island 

P.Amanu!la 
Cook, Government J.B.School 
Kadarnat Ii 
Residing at Kunnumpura 
Kadamath Island 



t . 
Ummer PP.1 
Cook, Government J.B.School 
Kadamath 
Residing at Alikothapura 
Kadamath Island 

l-Iidayathulla P 
Cook, Government J.B.School 
Kadamath 
Residing at Kadamath Islahd 

Muhammed Shafl P.P 
Cook, Government S.B.School 
Kadaniath 
Residing at Kadamath Islad 

Pookunhikoya P.P 
Wátchmän / Helper 
Government Jawaharlal Nehru Senior Secondary School 
Kadamath 
Residing at Puthiyapura 
Kadamath Island 

Abdullakoya B,M 
Watch and Ward 
Government J.B .School, Kadamath 
Residing at Biriyommada 
Kãdamath Island 

JaferP 
Driver, Jawaharlal Nehru Senior Secondary .School 
Kadamath 
Residing at Pupathada 	: 
Kadamath Island 	 Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

3. 	The Head Master 



sx 

I 
Government J B School 
Kadamath —682 556 

4. 	The Principal 
.Jawaharlal Nehru Senior Scondary School 
Kadamath - 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan.) 

77. GA 567/2013 

liabeebulla P.M 
Puthiya Malika I-louse, Kadarnath 
Driver, Government Jawahàrlal Nehru 
Senior Secondary School 
Kadamath Island 	 Applicant 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratt.i - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti-682 555 

The Principal 
Government Jawaharlal Nhru Senior Secondary School 
Kadamath Island 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

78. OA 580/2013 

1. 	Yacoob 
Kathathe Chetta House, Kadmat. 

2, 	Vahida 
Marikilam I-louse, Kavaratti. 

3. 	Habusa 
Alachapada; Kavaratti. 

Yacoob 
Kaladi I-louse, Kavaratti. 



p. 	
1•Q3 

Muhammed Salih 
Aynepura House, Kavarati. 

Fareeda Beegarn 
Molokepura House, Kavaratti. 

Saleem 
Pallicham 1-louse, Kavarátti. 

Bamban 
Nambicharn House, Kavaratti. 

Sayed Abdullakoya 
Chendipura House, Kavaratti. 

Nafeesathbi 
Poodiyam House, Kavaratti. 

	

Ii. 	Jamaliyath .  
Thiriiipura House, Kavatti. 

FazeelaBeegurn 
Kannipura House, KavaPatti. 

Ummer 
Thirinikad House, Kavaá1tti. 

Firozkan 
Athnachamrnada 1-Iouse,.Kavaratti, 

	

IS. 	Jaffer 
Marikilarn House, Kavaa'tti. 

Amanulla, 
Mela 111am House, Kav;aratti. 

Sirajudheen 
Molokepura House, Ka.'aratti. 

Hiyasudheen 
Chamayathapura HouseKavaratti. 

	

19, 	Fathahudeen 
Kadapurathaba House, Kavaratti. 

20. 	Muneer 
Kuttipapepura House, Kavaratti. 



S 
Ashik 
Puthiya All korn House, Kavaratti 

Muhammed Musthafa, 
Achadapurakatt House, AndrOtt 

Mujeeb Rahman T.P,. 
Thaleka Pura, Kavaratti. 

Jamhar 1-lussain 
Beeranthoda 1-louse, Kavaratti. 

Muhsin 
Beeranthoda I-louse, Kavaratti. 

Rauf 
Chettipura House, Kavaratti. 

1-lazarath 
Chungam 1-louse, Kavaratti 

Khalid 
Thottathapura 1-louse, Kavaratti 	 Applicants 

(By Advocate: Mr.K.B,Gangesh) 

Versus 

The Administrator 
Administration of Union Territory of Lakshadweep 

Kavaratti —682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Thrritory of Lakshadweep 
Kavaratti - 682 555 

Director of Agriculture 
Department of Agriculture; 
Administration of Union Ttritory of Lakshadweep 
Kavaratti - 682 555 

Director of Animal Husbandiy 
Department of Animal Husbandry 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Village (Dweep) Panchayath Kavaratti Island 
represented by its Executive Officer, 



Pin - 682554 	 Respondents 

(By Advocate: Mr.S.Radhai<risPan) 

79. OA 582/2013 

Rasheed Koya 	1 
Multi Task Employee 
Public Library, Kilthan 
Residing at Kilthan 

Smt.SulfabeegUm 
Cook, G.H.S Kadmat fl. 
Residing at Melachetta Haijumakudi 
Kadarnath Island 	 Applicants 

(By Advocate: Mr.P.V.Mohann) 

Versu 

The Administrator 
Union Territory of Lakshadwep 
Kavaratti —682555. 

2. 	Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Library and lnforrntion Assistant 
Office of Library and lnifprrnation Assistant 
Public Library, Kilthan jlsiänd 682 557 	 Respondents 

(By Advocate: Mr.S.Radhakrihnan 

80. 0A601/2013 

Rasheed Koyä S.V., S/os Abdulla Koya P.S., 
Shaiknaveed (1-I), Kiltan Island P0., 
Union Territory of Lakadweep, Pin -682 555. 	Applicant 

(By Advocate: Mr. Shabu Sre4dharan) 

Versus 

Union Territory of Lakshadweep,represented by the 
Administrator, KavarattiFs1and, Pin - 682 555. 

The Director of Panch4ath,. Union Territory of Lakshadweep, 

- 



S 
Kavaratti Island, Pin - 682 555. 

3, 	The Chairperson, Village (Dep) Panchayath, 
Kiltan Island, Union Territhry bfLakshadweep, 
Pin - 682 558. 

The Executive Officer, Village. (Dweep) Panchayath, 
Kiltan Island, Union Territory ofLakshadweep, Pin - 682 558. 

The Library and Information Assistant, Public Library, 
Ki itan Island, Union Terrio, iof Lakshadweep, 
Pin-682558. . 	 Respondents 

[By Advocate: Sri S. Radhakrishnan(R1, 2,4 & 5)] 

81. 0A634/2013 

Malikdeenar, aged 21 yeas, Sb.: Uamzath, 
Sara Manzil I-louse, Agatti. 	'. 	 Applicant 

(By Advocate: Sri K.B. Gangesh.. 

:Versus 

The Administrator, 
Administration of the UnionT:erritory of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayats, 
Department of Panchayat :  
Administration of Union TeritOry of Lakshadweep, 
Kavaratti - 682 555. 

Department. of Educatior ; Administratiofl of the 
Union Territory of Lakshadweep, Kavaratti, 
represented by its DirectOr 682 555. 

Village (Dweep) Panchayt, 
Agatti Island, represented . .b' its Executive Officer, 
682 554. 	 Respondents 

(By Advocate: Sri S. Radhakrislrian) 

82. OA 635/2013 

I. 	Fathahudheen K.P., aged: 40 years, Sb. Sayed Muhammed Koya, 
Kattampaili House, Agatti.:.. 

2. 	Younis, aged 31 years, Sib:Abdulla, Mariyathoda House, 
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Agatt.i. 

K . M. Shahida, aged 40 yee,,D/o. Kasmi, Kuttiyam 

Mukriyoda House, Agatti.: 

K .
M. Amina, aged.46 yearS,,D/o. Aibdul Rahman, 

Kuttiyarn Mukriyoda Hous 	ga.ti. 	Applicants 

(By Advocate: Sri KB. Gangesh) 

Versus: 

The Administrator, 
Administration of the Unior Territ9ry of Lakshadweep, 
Kavaratti-682 555. 

Director of Health Services, 
Directorate. of Health Services,: 	 . 	

S 

Kavaratti - 682 555. . 	
5 

Medical Officer in harge:3; 
Community Health Centre, Agatti —682 553. 

Medical Officer in Charg 	jiv9andhi Speciality Hospital, 

Agatti — 682 553. ~  

Village (Dweep) Panchayt, Agatti Island, represented by its 
Executive Officer, 682 553. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

83. OA 791/2013  

Fareeda l3eegum Ml., Meppada 111am, 
Agatti Island. 

(By Advocate: Sri K.B. Gangesh) 

ysus 

I. 	The Administrator, 
Administration ofthe UnotTrrtoiy of Lakshadweep, 
Kavarati-682 555. 

5 

2. 	Director of Panchayats, 
Department of Panchayath, 
Administration of Union Teritory of Lakshadweep, 
Kavaratti - 682 554.  

Applicant 



Wf. 
it: 

Project Manager, Desiccated Cocohut Powder Unit, 
Lakshadweep Development'Coioration Ltd., 
Agatti, Kavaratti - 682 554•,: 

The Deputy Director (Admn), Lakshadweep Development 
Corporation, Kavaratti - 6'82:554. 

Village (Dweep) Panchayat,:. 
Agatti Island, represented by its Executive Officer, 
682 553. 	 . ' 	 Respondents 

(By Advocate: Sri S. Radhaishn). 

84. GA 822/2013 

B.P. Navas, Aged 27 years, S/o. Kasii M.P., 
\'aiiyapura .1-louse, Kilthan Island P.Q 
U.T. ol" Lakshadweep. 	.. 

t 
(By Ad\'ocate: Sri P.V. Mohanan) 

'Versus 

Applicant 

1 . 	. The Administrator, 
UT of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayat,  
Department of Panchayat, . 
Administration of UT of Lakshadweep, 
Kavarätti - 682 555. 	. 

The Principal, Government UigherSecondary School, 
Kilthan island - 682 556. 

85. GA 880/2013  

MuthukoyaN.P 
Nalakapura, Kiltan Island' ;  
Union Territory of Lakshad6ë- 1 682 558 

(By Advocate: Mr.Shabu Sreedharan) 

Versus 

Union Territory of Lakshádweep represented. 
by the Administrator - 
Kavaratti Island - 682 555... 

Respondents 

App ii cant 

. 



Director of Panchayath 
Union Territory of Lakshadweep 
Kavarattj Island - 682 5 55,  

The Senior AdrnjnjstratF'e Officer 
Education (District Panábayth) 
Union Territory of Lakhadweep 
Kavaratti Island 682 5551  

The Principal 
Government Senior S4bñdaiy School 
District Panchayat, KiltaiiIsland 
Union Territory of LaksF1adweep. 682 558 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

86. OA 898/2013 

K.C.Abdul .Khader 
Kulikaraya Chetta Hous 
Chetlat Island 
Union Territory of Laksh4weep- 682 554 	 Applicant

11  
(By Advocate: Mr.Shabu Sreedharan). 

Versus 

Union Territory of Laksha:dweep represented 
by the Administrator 
Kavarattj Island —682 555 

The I)irector of Pnchayat.h 
Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

The Senior Administrative Officer 
Education (District Panc.hayath) 
Union Territory of Lakshadweep 
Kavaratti Island —682 555' 

The Principal 
Government Senior Secondary School 
District Panchayat, Chetlat' Island 
Union Territory of Lakshadweep 682 554 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 



a 87. OA 904/2013 

Kadeeja C.P 
Cheriyapurakad 
Kalpeni Island 

(By Advocate: Mr. K.B.Gangesh) . 

Versus 

1. 	The Administrator 
Administratiop of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

Applicant 

Sub Divisional Officer 
Office of Sub Divisional Officer 
Kalpeni island —682 554 

The Director (Rural development.) 
Departrncni.of Rural Development: 
Administration of the Union Thrritory 
ofLakshadweep, Kavaratti 1-682 555 

(By Advocate: Mr.S.Radhakrishnan) 

88. OA 905/2013 

Abdul Khader C. 
Chekkiriyamrnada I-louse 
Agatti 	Island 	•.. 1..: 

Buar Jamhar T.P 
Thekiapura 1-louse 
Agatti Island  

(By Advocate: Mr.K.B.Gangesh) 
........... 

Versus 

The Administrator 	. 
Adn-i inistration of the Unioi Territoiy of Lakshadweep 
Kavaratti island - 682 555 

Director of Panchayaths 
Department of Panchayath 
Administration of the Unioii:Territory of Laksl -iadweep 
Kavaratti Island - 682 555 

Respondents 

Applicants 



ó 	
' 

Project Manager 
Desiccated Coconut Poder Unit 
Lakshadweep Develoèht Corporation Limited 
Agatti, Kavaratti - 682555 

The Deputy Directdr (Admn) 
Lakshadweep Development Corporation 
Kavaratti - 682 555 Y ,  

Village (Dweep) Pancjàyath 
Agatti Island represented by its 
Executive Officer - 62 553 	 Respondents 

(By Advocate: Mr.S.Radhakr,siman) 

89. OA 939/2013 

Safiyullah K.C. 
Kuttiyachada 1-louse 
Kalpeni Island 	 T 

Saifulla M.1 
Melaillam House 
Kalpeni Island 

Kunhikoya M.V 
Mathil Valiyamrnada House 
Kalpeni Island 

Kidave K.O 
Kakkachiyoda House 
Kalpeni 1-louse 	' ' 	 Applicants 

(By Advocate: N4r.K.B.Gangesh) 

Versus 

1 . 	The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

Director of Panchayaths 
Department of Panchayaths 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

Lakshadweep Building Deie1opment Board 
Union Territory of Lakshadweep 
Kavaratti represented by'its Secretary - 682 555 



S 
The Technical Officer 
Lakshadweep Building Development Board 

Kalpeni Island - 682 553 

Village (Dweep) Panchayath 
Kalpeni Island represented by its 
Executive Officer - 682 553 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

90. OA 942/2013 

Mohammed Ashik 
Palliyat I-louse 
Androth Island 

Abdul Latheef 
Karakunnel House 
Androth Island 
Mohammed Ubaidulla 
Chodath House 
Androth Island 

Mohammed Fathahulla 
Karachetta 1-louse 
Androth Island 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavarattj Island - 682 555 

Director of Panchayaths 
Department of Panchayaths. 
Administration o £ the Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

Lakshadweep Building Development Board 
U ni on Tern tory of Lakshadweep 
Kavaratti represented by its Secretary - 682 555 

The Technical Officer 
Lakshadweep Building Development Board 

Androth Island - 682 554 



5. 	Village (Dweep) Panchayath 
Androth Island represented by its 
Executive Officer - 682554 

	
Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

91. 0A952/2013 

Abdul Salarn N.P 
Casual Labourer 
Power House, Kalpeni 
Residing at Nenampappada House 
Kalpeni, Union Territory of Lakshadweep 

C.K.Attakoya 
Casual Labourer 
Power House, Kalpeni 
Residing at Chakakeel House 
Kalpeni, Union Territory of Lakshadweep 

P.Mohammed 
Casual I.abourer 
Power House, Kalpeni 
Residing at Pokkayoda House 
Kalpeni, Union Territory of Lakshadweep 
HamzaKoyaP 
Casual Labourer 
Power House, Kalpeni 
Residing at Pallath House 
Kalpeni 

(By Advocate: Mr.Hariraj M.R) 

Versus 

Union of India represented by the Secretary 
to Government of India 
Ministry of Home Affairs 
New Delhi - 110 001 

2. 	The Administrator 
Union Territory of Lakshadweep 

Kavaratti - 682 555 

	

3.. 	Executive Engineer 
Department of Electricity 
Kavaratti, Union Territory of Lakshadweep 

Applicants 



4. 	Junior Engineer, 
Electrical Section, Kalpeni 
Union TelTitory of Lakshadweep 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (R2-4) 

92. 	OA 1100/2013 

Abdul Khader C.P 
Chandipura, Kavaratti 
Union Territory of Lakshadweep 	 Applicant 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Laksh'adweep• 
Kavaratti - 682 555 

Director (Rural Devel6pment) 
Department of Rural Development 
Administration of the Union Territory of Lakshadweep 
Kavaratti —682 555 

Dftector of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 	 Respondents 

(.By Advocate: Mr.S .Radhakrishnan) 

93. OA 1202/2013 

Akathar Ahammed K.K. 
Internal Inspector 
Agricultural Department, Kalpeni 
Kunnamkulám House 
Kalpeni Island 
Union Territory of Lakshadweep 

2. 	Mohammed Iqbal KPV 
Internal Inspector 
Agricultural Department, Kalpeni 
Kunnipavavaliyammava House 
Kalpeni Island 
Union Territory of Lakshadweep 



	

0 3. 	Fareeda Beegum P.V 
Internal Inspector (Multi Skilled Worker) 
Agricultural Department, Kalpeni 
Pentamveli House 
Kalpeili Island 
Union Territory of Lakshadweep 	 Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchàyath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Agricultural Officer 
District Panchayath (Agriculture) 
Kalpeni Island - 682 557 

Chief Executive Officer 
District Panchayath 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

94. O.A No. 1225/2013 

C.P. S'howkathaIi. 
S/o. Mohammed Koya 
Casual Labour, Electrical Section, 
Kalpeni. 
Residing at Chemmanarn Pally F-louse 
Kalpeni 	 Applicant 

(By Advocate: Mr. Hariraj M.R) 

VCrSLIS 

Tho.  1Aiiion of India 
Repènted by the Secretary to 
Government of india, 
Ministry of Home Affairs 
New Delhi —110001. 



The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555. 

Executive Engineer 
Department of Electricity 
Kavaratti, Union Territory of 
Lakshadweep - 682 555. 

4 	Junior Engineer, 
Electrical Section 
Kalpeni, UT of Lakshadweep - 682 555. 	 Respondents 

(By Advocate: Mr. S. Radhakrishnan for R2-4) 

These applications having been heard together on January 17, 2014, 
the 'Tribunal delivered the following common order on March 6, 2014:- 

ORDER 

Hon'blc Mr.Justice A.K.13ashecr, Member (J) 

Applicants in this bunch of 94 Original Applications are residents of 

various Islands in the Union Territory of Lakshadweep. Admittedly, all the 

applicants have been working on casual/daily wage basis in various 

departments under the Administration. All of them were engaged on casual 

basis for 89 days and re-engaged after a technical break of one or two days. 

This process has been going on in the case of quite a number of them for 

the last 10 to 20 years while in the case of a large number of others, such 

engagements are for 5 to 10 years and others are for two/three years or less. 

But in majority of the cases (in 80 Original Applications), these casual 

employees were engaged/disengaged by Village/Dweep Panchayats and/or 

District Panchayats. For the sake of convenience, these cases are 

categorized as "Panchayath and Non-Panchayath". 

2. 	The common grievance of all the applicants is that their services are not 

being regularized even though they have been working for years together, albeit 

on casual/daily wage basis. 'l'herefore the common prayer in all these cases is for 

issue of a direction to the respondents to regularize their services. In the case of a 

few others who have be, n retrenched on comptet ion ot the period of engagement, 

the prayer is For issue a direction to re-engage them. 
tC 



' O 
The short question that arises for consideration in all these Original 

Applications is whether the applicants are entitled to get their services 

regularized. 

It has been noticed already that in majority of the cases, the 

applicants have been engaged to work in various departments under the 

Village/Dweep Panchayats and or/District Panchayats. Therefore, the 

Administration has taken a preliminary objection that this Tribunal has no 

jurisdiction to entertain those cases in view of the judgment rendered by a 

Division Bench of the Kerala High Court in Administrator and another 

Vs. Naderkoya and others - 2005 KHC 248. It is further contended by the 

learned counsel for the Administration in these cases that going by the 

dictum laid down in a catena of decisions of the Apex Court as well as that 

of various High Courts, the services of the applicants are not liable to be 

regularized since they were admittedly engaged on casual/daily wage basis 

for 89 days, though, of course, many of them were re-engaged after a 

technical break of one or two days 

In the other batch of cases in which the applicants have, been 

engaged by the Administration in various departments under it, the 

contention raised by the respondents is that their engagement being of 

casual nature, they are also not entitled to get their services regularized. 

The common contention in all these cases is that these casual engagements 

were made without holding any regular selection process and that such 

engagements were not against sanctioned posts. 

In this context, the learned counsel for the Administration has 

invited our attention to the following decisions in support of the above 

contention:- 

I. 	Secretary, Stale of Karnataka & Others Vs. Umadevi and Others - 
(2006) 4SCC I. 

2. 	State of Rajcisihan Vs. Dava Lal - (2011) .2 SCC 429. 



Satya Prakash and Others Vs. State of Bihar and Others - 
(2010)4 SCC 179. 

Official Liquidator Vs. Dayanand and Others - (2008) 10 SCC 1. 

R.N.Nanjundappa Vs. T... Thimmiah - (1972) 1 SCC 409. 

Jeemon V.1?. Vs. State of Kerala - 2012 (1) KHC 397. 

Slate of Kerala Vs. Valsamma - 2012 KLT294. 

Non-Panchavath Cases 

OA 212, 266, 268, 299, 325, 347, 354, 366, 372, 380, 488, 499, 509 

& 1225. of 2013. 

7. 	In the above caes, the applicants have been admittedly engaged by 

the Administration in various Departments like the Department of Science 

& Technology, Industries, Environment & Forests, Electricity, 

Directorate of Labour & Employment, Directorate of Arts & Culture, 

Weights & Measures etc. While 7 applicants in OA 299/2013 and 47 

applicants in OA 301/2013 have been working in the Department of 

Agriculture for the last 17 years right from January 1997, 2 of the 

applicants in OA 225/2013 have been working for 18 years whereas others 

in the above OA for the last 9 years. Similarly the applicants in OA 

347/2013 have also been working ever since 1997. We have referred to the 

above 2 or 3 cases only to illustrate that majority of the applicants in all the 

cases - whether in the category ôfPanchayat or Non-Panchayat - have been 

: vorki ng  as casual employees for more than 10 years and quite a number.of 

them have 8 to 10 years of service to their credit, if notmore. 

 It is beyond controversy that all 	the applicants were engaged on 

casual basis without undergoing any regular selection process though in 

some cases the applicants have vaguely contended that such a process was 

in fact undergone; However, in those cases also, no material has been 

placed before us in support of the above contention. Similarly it is not in 

dispute that such engagements were not made against sanctioned posts. In 

short, this process of casual engagement on daily wage basis for 89 days 



has been gOing on in the Union Territory for the last two decades or more. 

These employees have continued in such casual service with a technical 

break of one or two days for several years as a matter of routine. 

Apparently it is a case of Hobson's choice for them. It is on record that a 

large number of such casual employees had approached this Tribunal in the 

'90s seeking regularization or absorption. We have been informed that 

some of them were in fact absorbed. But the applicants before us in this 

bunch of 94 cases have apparently been less fortunate 

9. 	Umadevi (Supra) is a landmark judgment on the subject of 

"irregular" or "illegal" appointments in public employment. The five judge 

Bench had dealt with issues relating to absorption, regülarization, 

permanent continuance of temporary/contractual/casual/daily-wage or 

adhoc employees appointed/recruited and continued for long in public 

employment dehors the constitutional scheme of public employmetit. The 

Apex Court exhorted all the High Courts not to issue directions for 

absorption or regularization unless the recruitment itself was made 

regularly or in terms of the constitutional scheme. While issuing the above 

direction, their Lordships reiterated that it must be insisted that the States 

must make only regular recruitments and appointments. It was further 

observed that it would be erroneous to merely consider equity for a handful 

of people who have approached the Court with a claim, while ignoring 

equity for the teeming millions seeking employment and fair opportunity to 

compete for employment. While dealing with irregular appointments as 

distinguished from illegal appointments of duly qualified persons against 

duly sanctioned vacant posts, the Apec Court, after referring to those 

employees who have continued to work for 10 years or more but without 

the intervention of the orders of the Court/Tribunals, directed that the 

question of regularization of the services of such irregularly appointed 

employees be considered on merit in the light of the principles settled by 

the Apex Court in the cases in S. V.Narayanappa - All? 1967 SC 1071; 

R.N.Nanjundappa - (1972) 1 SCC 409 & B.N.Nagarajan -- (1979) 4 scc 
507 - as a one time measure. 



A three judge Bench of the Apex Court in Official Liquidator Vs. 

Dayanand & others had, after noticing some of the judgments/orders of the 

court which took a different view from the law settled in Umadevi, 

observed that those cases were illustrative of the non-adherence to the rule 

ofjudicial discipline which is sine qua non for sustaining the system. 

In Harminder Kaur - (2010) 1 SCC (L&S) 202, the Apex Court had 

held thus:- 

Long service by itself may not be a ground for directing 
regularization. Regularzalion is not a mode of appointment. 
When appointments in public office are required to be made, 
provisions of Articles 14 & 16 of the Constitution of India are 
required to be scrpulously followed. When a departure is 
made /hr not scrupulously following the conditions precedent 
laid down in the statutory rules, as also the constitutional 
scheme, it is imperative that the same must be done withi'n the 
ftur corners of the delegated power by, the authority 
concerned." 

In the above case (Harminder Kaur), the appellants were school 

teachers and they were appointed by the Education Department of 

Chandigarh on contract basis for a specified period. In the offer of 

appointment itself it was made clear that the appointees would not have 

any claim for ad-hoc/regilar appointments available in the Institui.e and 

that the contractual appointment could be made only against sanctioned 

post. The Apex Court while concurring with the view taken by the High 

Court helId that initial appointments of the appellants were made in gross 

violatioh of the provisions contained in the relevant Act and also the 

doctrine of equality enshrined under Articles 14 & 16. 1-lowever, taking 

note of the admitted position that 800 posts of teachers were lying vacant, 

the Apex Court expressed the hope that the plight of the appellants would 

also be taken into account by the administration and consider the 

desirability of relaxing the age-limit provided in the Rules. 



• 13. In Nanjundappa (Supra), th te:kex Court had held thus:- 

• "IJthe appointment itslfis in infraction of the rules or if it is in 
violation of the provisions of the Constitution, illegality cannot be 
regularized. Rat/Ication or regularization is possible of an act which 
is i'ithin the power and povince of the authority, but there has been 
some non-compliance with procedure or manner which does not go 
tothe root of the appointment. Regularization cannot be said to be a 
mode of recruitment. To accede to such a proposition would be to 
introduce a new head of appointment in defiance of rules or it may 
have the effect of setting at naught the rules." 

We do not propose to burden this order by referring to several other 

decisions rendered by the Apex Court following the principles laid down 

by the five judge Bench of the Apex Court in Umadevi (Supra). 

But one disturbing feature that has been noticed in this bunch of 

cases is that 	the authorities concerned, be it the Lak.shadweep 

Administration or the Village (Dweep) Panchayats/District Panchayats, 

have not shown any anxiety about the sad plight of many of the employees 

who have continued in service for one or two decades or slightly less. It 

is also not clear whether any attempt was ever made to regularize the 

services of those irregularly appointed employees who had completed 10 

years of service as indicated in Para' 53 of, the judgment in Umadevi 

(Supra) at that point of time. 

Be that as it may, the fact remains that hundreds of employees in this 

bunch of Original Applications have admittedly been working fOr a decade 

or more with routine technical break of one or two days on completion of 

89 days It is true that the Administration or Panchayats may not require 

the services of quite a number of those employees throughout the year; but 

still it appears that many of them have been allowed to continue. Many of 

them have been engaged in one scheme or the other, sponsored by the 

Central Government or in some such other sch'emes or programmes floated 

by the Administration on its own by utilizing the funds available with it. 

The Administration or Village (Dweep) Panchayats have not come out with 



any data as regards the actual requirement of employees in various 

departmerits under them. It has  been noticed that in some of the 

departments, the casual employees have been working apparently against 

regular posts for years together. Why is it that such posts are not identified and 

sanctioned ? There is no clue. 

Learned counsel for the respondents has submitted before us that the 

policy of the Administration is to give minimum employment to maximum 

number ofjobless people at least for a few days in a year by engaging them 

in one scheme or the other. The policy is laudable. But still, the question is 

why large number of employees working on certain posts for years together 

without any prospect of being regularized or absorbed, are being kept on 

tenterhooks like this ? The very fact that these people have been allowed 

to continue on those postsfor years together will show that such posts are 

not of casual nature. We do not propose to deal with the above aspect any 

further at this stage though it may be observed that the attitude of the 

Administration and the local Panchayats appears to be totally uncharitable, 

to say the least. 

Panchayath Cases 

In the other bunch of 80 Original Applications, in which the 

applicants have been engaged by Village (Dweep) Panchayats or District 

Panchayat, the main contention raised by the learned counsel for the 

Administration is that this Tribunal has no jurisdiction to entertain these 

cases inview of the decision  rendered by a Division Bench of the Kerala 

High Court in Naderkoya (Supra). 

In the above case, some casual labourers working in the Water 

Supply Scheme of the Village (Dweep) Panchayat of Agathi Island had 

approached this Tribunal, aggrieved by the failure of the Union of India 

and the Lakshadweep Administration in granting them temporary status 

under the Scheme for Temporary Status & Regularization introduced by 

the Union of Ihdia, in O.M.No. 51016/86/Estt (C) dated 10.09.1993. It 

appears that the upkeep, maintenance and distribution of the drinking water 
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the local •residents of Agathi Isfand were initially undertaken by the 

Public Works Department. I,ater, it was entrusted to AVAM Society. 

Grant-in-Aid was provided to meet the additional expenditure and t h e 

Society used to manage the Scheme. Later, Island Councils were brought 

into existence as per Island Council Act. Still later, the Councils were 

abolished as the Lakshadweep Island Regulation, 1988 was repealed by 

Section 88 of the Lakshadweep Panchayat Regulation, 1994 and during 

the year 1995 all the assets and liabilities of the Island Council of Agathi 

were transferred to Vil!age/Dweep Panchayat of Agathi. Thus all the 

labourers working with the Water Supply Scheme came under the Village 

(Dweep) Panchayat. The casual labourers who had approached this 

Tribunal were admittedly under the services of the Dweep Panchayat and 

they were being paid by the Panchayat from the fund available with it. 

After considering the claim of the casual labourers, the Tribunal issued the 

following among other directions:- 

The Second respondent i.e. the Lakshadweep Administration 
would adopt the Department of Personnel & Training Casual 
Labourer (Grant of Temporary Status & Regularization) Scheme, 
1998 and prescribe it prospectively to the Panchayats for granting 
temporary status to casual labourers as per the parameters of the 
sche,ne. 

The first respondent, i.e. the Union of india in the Ministry of 
Personnel, Public Grievances and Pension would ensure that 
appropriate legal and technical formalities are completed and the 
Scheme is made applicable expeditiously. 

From the date of issue of these orders and until the Lakshadweep 
Administration prescribes the scheme to the Panchayais for 
regularizalion of eligible casual workers, no regular appointments 
would be made by the Panchayals in respect of at least two third of 
thc:regular vacancies in Group D which would be kept reserved for 
the regularization of the casual workers under the scheme. 

(d) No casial workers, including the applicants, who are in the 
service of the Panchayats on the date of issue of these orders  would 
be retrenched on the face of availability of work or for making way 
forfresh recruits without considering them for the grant of temporary 
status ifeligible as per the scheme. 

20. The Division Bench of the High Court while allowing the Writ 

Petition filed by the Administration noticed that another Bench of this 
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Tribunal in Original Applications No.1297 & 218 of 1998 had rejected an 

identical relief claimed by some other casual lahourers, holding thus:- 

"We have carefully peru'sed the pleadings and other materials on 
record. We have also given our anxious consideration to the rival 
submissions. We find that in both these O.As under consideration, 
the applicants were engaged by the Lland Council of 
Androth/Minicoy. They might have continued to be engaged 
subsequently by the succeeding local self Government body, namely 
the Village (Dweep) Panchayai of Androth/Minicoy., The 
Chairpersons of the respEctive Island Council might have with or 
without proper authority from the Councils issued what are 
purported to be appointment orders and the subsequent service 
cert(/icales. We have good reason to reject the same as those do not 
reveal the applicants', nexus with the Administration of U. T. of. 
Lakshadweep in order that they might have a cause of action before 
us. The applicants have not adduced any evidence to show that they 
were appointed against any posts sanctioned or approved by the 
Lakshadweep Administration................ 

In the case on hand the applicants were not employed against 
any posts sanctioned by Jie administraiio,i and that would ma/ce all 
the d!jerence.  The Island Council or the Chairpersons, as the case 
may be, for reasons best known to them, seem to have accommodated 
these people. They might rightly come under the wage employment 
programme as a poverty alleviation measure under the DRDA or 
they might have been employed since the Village (Dweep) Pancha,yat 
authorities considered it expedient to give employment to thin it 
probably might have offEred some succor by way of dail,v rated 
wages to the unemployed local persons.................. 

Neither the Panchayat authorities (respondents 4 and 5) nor 
the applicants have shown how the posts created/retained in addition 
to those sanctioned "by the Administration could be considered 
regular. As mailers stand, the Administration of U. T. of Lkshadweep 
has no accountability as far as the matter Of regularization of the 
applicants are concerned. The anxiety of the U. T Administration to 
prevent misapplication of funds granted to the Village/District 
Panchayat for deveiopmental purposes towards expenditure on 
account of wanton appointments of staff against posts neither 
created nor sanctioned nor approved is legitimate. 

21. The above decision was confirmed by a Di\'ision Bench of the High 

Court in O.P.No.28776/2001. Still later, OA No.1008/1997 and OA 

No.571/1998 were also dismissed by a common order following the 

decision mentioned supra. This order was also confirmed by the High 

Court in O.P.No,35164/2001. 
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After referring to the above orders, the Division Bench of the High 

Court in Naderkoya (Supra) held that Lakshadweep Administration did not 

have jurisdiction to frame scheme for absorption of casual employees in 

the service of the Panchayat It was further observed that the question of 

absorption was a matter which the Panchayat has to consider taking into 

account its financial status and various other administrative policies,. The 

following are the observations of the Division Bench:- 

"In view of the above mentioned circumstances, we have no 
hesitation to hold that the Tribunal has committed a grave error in 
giving direction to Lakshadweep Administration to adopt the 
Department of Personnel & Training Casual Labour (Grant of 
Temporary Status & Rëgula1ization) Scheme 1993 and prescribe it 
prospectively to the Panchayats for granting temporary status to 
casual labourers. The direction given to the Panchayat not to effect 
any appointments till the Lakshadweep Administration frames 
Scheme, is illegal and, do not fall within the jurisdiction of the 
Tribunal. Further direction given to the Panchayat that no casual 
workers would be retrenched on the face of availability of work falls 
wiihin the domain of the Administration. In such circumstances, the 
order passed by the Tribunal in OA 820 of200l stands set aside. 

In this context, it is pertinent to note that in many of the cases, the 

Chairpersons of the Panchayats have issued orders of appointment of 

casual labourers. It is fairly conceded by the learned counsel for the 

applicants that such orders could have been issued only by the Executive 

Officer of the concerned Panchayat. Strangely, in some of the cases, the 

Panchayats are represented by their Chairpersons and not by the Executive 

Officers. 

There is yet another aspect of the matter. In the course of hearing of 

the cases, it was submitted by learned counsel for the applicants in some 

cases that different political parties are in power in various Panchayats. 

Equations of power have changed after the last Panchayat elections. Some 

of the orders of appointments were cancelled by the successor Committee 

in office of these Panchayats. More importantly, fresh engagements are 

being 	made 	on 	political 	basis 	and 	some 	of 	the 

disengagements/retrenchrnents also have political colours. 



25. In OA 300/2013, the Chairpersoh of Village (Dweep) Panchayat of 

Androth Island has appeared through Advocate R.K.Muraleedharan, and 

contended in the written statement, inter-alia, that termination of services 

of the applicants in the above case is exclusively within the jurisdiction of 

the Panchayat especially after issuance of Annexure R4(b) notification 

dated March 7,2012 issued by the Administration of the Union Territory 

of Lakshadweep. It is pointed out by the learned counsel that by virtue of 

Annexure R4(b) notification issued in terms of Articles 243(g) of the 

Constitution, the Panchayats are vested with powers and authority to 

function as institutions of local self governance. The learned counsel has 

invited our attention to various clauses contained in the above notification 

in support of the argument that the Panchayats are vested with the right 

and authority to "hire and fire" employees. However, it is conceded that 

the Village (Dweep) Panchayats have no power to regularize the services 

of the applicants though the Panchayats are in dire need of the services of 

the applicants who are having sufficient experience. It is further conceded 

by respondent No.4 in the above case that the Panchayats are not vested 

with the power to create any post without prior approval of the 

Administration. 

Strangely, in, most of the cases relating to employees engaged by the 

Panchayats, the Standing Counsel for the Administration himself has 

appeared for the Panchayats as well. 

Learned counsel for the applicants in some of the cases have invited 

our attention to various provisions contained in the Lakshadweep 

Panchayat Regulations, 1994 and the allied rules thereunder. While 

inviting our attention to Lakshadweep Panchayat (Grant-in-Aid) Rules, 

1997, Sri P.V.Mohanan who appears for the applicants in some of the 

cases, contends that once the Administration sanctions 'Grant-in-Aid', it is 

for the Panchayat to execute the various works like 	road 

construction/repair/maintenance, 	water 	supply, 	drainage, 	local 



development works, primary educatin, health and sanitary scheme etc. 

For this purpose, the Panchayats can engage workers and therefore 

necessarily the Panchayats have the power to regularize or absorb casual 

workers, especially after the introduction of the Lakshadweep Panchayats 

Regulations, 1994. The learned counsel has invited our attention to 

Article 234(g) and Article 40 of the Constitution of India in this context. 

We do not propose to refer to or deal with identical arguments advanced 

by other learned counsel as well, since it has already been noticed that 

going by the decision in Naderkoya (Supra), this Tribunal has no 

jurisdiction to entertain this bunch of Original Applications relating to 

employees who were engaged by the Panchayats. 

Sri N.Unnikrishnan who appears for the applicants in OA 394/2013 

has raised a forther contention that the casual labourers who have been 

working for more than 240 days in a calender year are entitled for 

protection under Chapter V (a) of the Industrial Disputes Act and that their 

services cannot be dispensed with arbitrarily. It is further contended that 

one set of casual employees cannot be replaced by another set of casual 

employees as held in State of flaryana Vs. Piara Singh - (1992) 4 SCC 

118. The learned counsel points out that some of the applicants in OA 

394/2013 have been working since 1994 while others have Put in more 

than 4 years of service. 

The sum and substance of the arguments advanced by the learned 

counsel for the applicants in all these cases is that they may be allowed to 

continue in service, albeit on casual basis. It is true that the applicants in 

all these cases, whether in the category of Panchayat or non--Panchaynt, 

have been working on casual basis for a large number of years. It has been 

noticed already that some of the applicants have been working since 1994 

and many of them since 1997. Quite a few of them have been working for 

periods ranging between 5 to 10 years. There are only very few who have 

been working for 2-3 years or less. Most of them are still continuing on the 

basis of interim orders passed in these cases. 



30. When these cases had come up for consideration before a Single 

Bench (Judicial Member) on 3.7.2013, the following order was passed:- 

"9. 	Perusal of the applications reflects that save that in all the 
cases, the period of engagement at one stretch is limited to 89 days 
and with an artificial break of one day, the cases are not identical in 
other aspects, In many, the period of engagement is for over two 
decades, in some, specific qualifications have been prescribed; in 
some other the work cannot be carried out by all as such jobs 
requires either training or specialization or training. Admittedly, a 
number of applicants have been functioning as casual labourers for 
decades by now. Most of them have been through regular selection 
though some of those had not initially registered their names with the 
authority concerned. Some of them have been functioning in 
veterinary units which require special skill; some function as drivers 
and the like. In many cases, the wages are fixed per month. Thus, 
the applicants do not constitute a homogeneous group but a 
heterogeneous cluster. Continuance of interim order or vacation of 
interim order for all without intelligible discrimination would not meet 
the ends of justice. Keeping in view (a) the rights that might have 
been crystallized by some (e.g. in respect of those who have been 
functioning for a long time without the intervention of the 
Court/Tribunal), (b) the qualifications prescribed in some cases, (c) 
the specialized nature of the job, which cannot be performed by all; 

the consolidated amount payable to some instead of wages on 
per day basis under the Wages Act, (e) the fact that many of the 
applicants are functioning under certain scheme, continuance of the 
interim order has to be considered differently for different categories 
of applicants though till now, by a common order on 4 1??  June, 2013 
and thereafter the interim order has been passed. 

10. 	For this purpose, all the serving casual labourers should be 
identified and grouped as under 

Those who have put in more than 10 years of casual labour 
service, with or without the artificial 	break. These may 
include those who have been 	inducted with specific qualification 
of matriculation//TI and the like and also those who have been 
inducted under specific schemes 

Those who have been inducted with specific qualification of 
matriculation or other specialized course beyond Matriculation, such 
as ITI, or possessing specialized skills, such as date entry operator, 
drivers etc. which job cannot be accomplished by ordinary casual 
labour normally engaged for manual works. This list may include 
those who have been engaged under some prOject or scheme, but 
not coming under (a) above, i.e. with less than ten years of service. 

Those who have been engaged under one scheme or the 
other (other than those who have been engaged under the Mahatma 
Gandhi national Rural Employment Guarantee Scheme (MGNREGS 
for short), but not those who come within (a) or (b) above. 

N 
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Those who come under the MGNRGS scheme 

Those who are mere casual labourers not falling under any of 
the above. 

Of the above, 0,isengagement of the existing casual labourers 
and replacement by others in the waiting list, should be first in 
respect of (e) above. These casual labourers cannot claim any right 
to continue and they have to be rotated. And in their place, for 89 
days, those in the waiting list (ward wise/lslandwise) may be 
engaged. This again, should be after giving them a notice of two 
weeks before disengagement. The purpose of giving two weeks 
notice is that if the casual labourers sought to be disengaged feel 
that they belong to category (a) or (b) above, they may make due 
representation and the same would be considered forthwith by the 
Administration and their decision communicated to such individuals. 

Similarly, those coming under group (d) above, i.e. those 
who have been engaged under the MGNRGS could be disengaged 
as in their case the scheme itself was affording employment for a 
period of a minimum of 100 days, which would enable those who 
are still waiting to avail of the benefit of the scheme. Such of these 
casual labourers could be disengaged after they have been granted 
100 days of work and herea gain, fter giving them a notice of two 
weeks before disengagement. 

In respect of (c), if the scheme under which the casual 
labourers have been engaged provides for certain conditidns 
precedent for disengagement, it is subject to such a condition only 
their services could be disengaged. Rest of the casual labourers 
shall continue until further orders. 

In respect of (b) and (a), their services as casual labourers 
shall not be disturbed until further orders. The disengaged casual 
labourer (as contended by the counsel for the applicant in OA No;. 
507 of 2013), if falls under (b) or (a) above, i.e. with more than ten 
years of service or with specific qualification such as matriculation or 
the like (here stated to be ITI), he shall be re-engaged before the 
next date of hearing and confirmation given on the next date of 
hearing." 

31. Pursuant to the above order, the Panchayats/Departments have 

issued certain circulars which are marked as Annexure A5 to A8 in OA 

300/2013. Apparently, some attempt has been made to categorize the 

labourers group-wise as delineated in the above interim order. Thereafter, 

several employees were sought to be disengaged. Understandably, all these 

employees who faced the threat of disengagement have approached this 

Tribunal and those Original Applications are also included in this bunch of 

cases. It appears that the Administration has also sought to rely on the 
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judgment of the Division Bench of the Kerala High Court in O.P.(CAT) 

No.133/20 12 and No.606/2012, contending, inter-alia, that its policy is to 

give minimum employment to maximum people at least for a few days in a 

year. In this context the Administration has also referred to some of the 

schemes floated by the Union of India which ensures minimum 100 days' 

employment in a year to maximum number of people. 

32. 	The short question that arises for our consideration is whether the 

applicants are entitled to get their services regularized or not. It has been 

noticed already that there is nothing on record to show that the applicants 

had been engag,ed against any sanctioned posts or that they were so 

engaged after undergoing regular selection process. In our view, the 

Administration has been largely responsible for the prevailing unfortunate 

scenario. It may be true that the Administration or Panchayats in their 

anxiety to give some solace to a large number of unemployed people might 

have engaged these applicants on casual basis. Undoubtedly, their services 

were required in various Departments or Works as otherwise many of the 

essential services would not have been in operation. Because of the 

peculiar geographical nature of the tiny islands and also the scarcity ofjob 

opportunities, the islanders are destined to face this rigmarole without any 

demur or protest. These people cannot aspire to get employment in the 

mainland also. The predicament of the islanders is understandable. 

1-lowever, going by the catena of decisions referred to above, it cannot be 

held that the applicants are entitled to get their services regularized, it has 

been repeatedly held by the Apex Court that there is no room for any 

sympathy for such casual labourers even if they have continued in service 

for a large number of year. 

33. 	But, in our view, the Administration has to necessarily give adequate 

consideration to those employees who have been working on casual basis 

for more than a decade or two. Similarly, the plight of those employees 

who have been working on casual basis for the last 5 to 10 years is also 

equally pitiable. These employees, in our view, are entitled to get the 
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benefit of relaxation in age and other essential qualifications to the extent 

possible when fresh recruitments are being made. It shall be ensured by the 

Administrationthat the entire process of engagement of employees on casual 

basis (if it becomes extremely essential and unavoidable) is streamlined so 

as to avoid unnecessary legal complications in future. Appropriate 

guidelines/regulations can be formulated for engagement of casual 

employees in the projects (either seasonal or otherwise) that may be 

implemented in the island. 

We refrain from issuing any other drections since, in our view, it 

falls within the domain of the Administration. However, the Administration 

shall address the issue relating to all these: employees, who have been tiling 

for years together on casual basis, with utmost compassion, and give them 

the benefit of relaxation in age, educational qualifications etc. while . making 

regular recruitment. 	. 

41 

Original Application ,Nos. 212, 266, 268, 299, 325, 347, 354, 366, 

372, 380, 488, 499, 509 & 1225 of 2013 are disposed of with above. 

directions. 

As regards other Original Applications, where engagements were made 

by Panchayats, it is held that this Tribunal does not have jurisdiction to 

entertain them. It will be open to the applicants to approach appropriate 

judicial forum for redressal of their grievances. These Original Applications 

are, therefore, dismissed. 

The interrim ordets in force as on today shall remain extended tilt 

April4,2014. I 

__- 
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